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Report Submitte d bv the Department of Mines and Geology, Government
of Andhra Pradesh to the Hon'ble National Green Tribunal (SZl Chennai In

O.A.No.179 of 2021 on its Orders dated: 13.02.2o24
-:oOoi-

In this regard it is submitted it is known that Eenadu Daily News item
dated: 20.07.2021 under caption "Akkaramalo Ganule, the Eenadu daily neu's-
paper, Kurnool District edition has published a news item on illegal
encroachment of roads thereby excavation of Napa slabs (B1ack) at palkur -
Ramakrishnapuram Villages of Banaganapalle Mandal and owk, Kolimigundla

Mandals under the caption of "Akkramallo Ganule,,. (,,eet5$S {DXDd)

As such it is submitted that, the Hon,ble NGT order dated: 1LOg.2O2l tn
O.A.No.179/2O21(SZ\, has issued orders SUO-MUTO based on news item
published in Eenadu Daily News on illegal encroachment of roads and
unauthorised excavations of Napa slabs at Palkuru - Ramakrishnapuram of
Banaganapalle and owk, Kolimigundla Mandal on constitution of Joint
committee to ascertain the genuineness of the allegations made in the
newspaper report with regard to large scale illegal mining activity of potstone
(Naparallu) without obtaining necessary permission and also without leaving

margin on either side of the road as per norms in Banaganapalle, Owk and
Kolimigundla Mandals, in Kurnool District (present Nandyal District).

Further it is submitted that, the Director of Mines and Geology,

Ibrahimpatnam, vide letter No. 4860333/D10 l2O2l, Dated: 16.08.202t has

directed the joint committee to inspect and submit compliance report u,ithin a
week in the subject matter. Subsequently the Assistant Director of Mines and

Geology, Kurnool has requested the joint committee for joint inspection

proposed on 31.08.2021 & 01.09.202t vide letter No. 1211/NGT/2021, Dated:

23.08.202t.

Contd..2..

It is respectively submitted that, vide Memo No.4g60333/ DlO 12021,
Dated: 14.02.2024 rlr,e Director of Mines and Geologr, Ibrahimpatnam while
enclosing a copy of the advocate standing council the Hon,ble National Green
Tribunal, chennai Southern Zone dated: L8.o2.2o24 in which it was informed
that the Hon'ble National Green Tribunal, orally raised a question more
particularly what steps have been taken to collect the compassion as per the
reports of department of Mines and Geologr, and directed to submit the report
in duplicate immediately to the Hon'ble Tribunal to the next hearing.

1



Page 2 of tz

Further it is submitted that, the Assistant Director of Mines and Geologr,

Kurnool through letter No.2638lNGT l2O2l, Dated: 04.09.2021 has submitted

the joint inspection report to the District Collector and Magistrate, Kurnool and

copy submitted to the Director of Mines and Geolory, Ibrahimpatnam and

Deputy Director of Mines and Geolory, Kurnool on news item published in

Eenadu Daily News on illegal encroachment of roads in the subject area.

Further it is submitted that, the Hon''ble NGT has issued orders dated:

03.01.2022 in O.A.No.179 l2o2l (SZ) to the Deputy Director of Mines and

Geo1ory, Kurnool to take necessary action against the defaulting mining unit

also not to a1low the mining activity by the mining units and not to issue

permits until the mine operator obtained Environment Clearance (EC), Consent

for Establishment (CFE) and Consent for Operation (CFO) of the board.

Further it is submitted that, the Director of Mines and Geology,

Ibrahimpatnam has issued Memo No.4860333/D 10/202 1, Dated: 24.OL2o22

directed the Assistant Directors of Mines and Geolory, Kurnool and

Banaganapalle to submit the independent reports on the O'A.No.l79l2O2I by

fortnight, since the Hon'ble NGT directed to file on or before 27.01.2022

without fai1.

Further it is submitted that, the Assistant Director of Mines and Geologl',

Banaganapalle has issued notices vide Show Cause Notice No 25O lQLl2O2l,
Dated: 25.01.2022 to the lease holders who are involved in road side

excavations and to submit the explanation on the allegations and il1egal

excavation on Palkuru - Ramakrishnapuram Road.

Further it is submitted that, in the Letter No.1211/NGTl2O2l, DaLecl

27.Ot.2022 the Assistant Director of Mines and Geologr, Banaganapalle has

submitted detailed action taken report to the Director of Mines and Geolo$/,

Ibrahimpatnam on the subject area.

Whereas it is submitted that, the Assistant Director of Mines and

Geology, Banaganapalle has issued demand notices vide Demand Nolice

No.25OlQLl2021, Dated:14.O3.2022 to the defaulters as they have not

submitted the explanation to the served show cause notices and directed to pay

the amounts raised in the demand notice.

2
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Further it is submitted that, the Deputy Director of Mines and Geologr,
Kurnool through the Memo No. 1769/NGTl2O2l, Dated: LO.OB.2O22 has
requested the Assistant Director of Mines and Geologz, Banaganapalle to
submit information on hitherto action taken on the orders in o.A.No. 179 12021
u'ithout fail. subsequently the Assistant Director of Mines and Geologr,
Banaganapalle vide Letter No. 12ltlNcTl2021, Dated: 24.O8.2022 has
submitted detailed report to the Deputy Director of Mines and Geolog,,
Kurnool.

Further it is submitted that, the Hon'ble NGT has issued orders dated:
05'12.2022 in o.A.No.179 l2o2l as uwhether the excavated portions on the
road margins have been re-laid or not has to be seen as otherwise the same

rvould result in major accidents and where the road margins / the buffer area

have been quarried and restored".

In this regard, the Assistant Director of Mines and Geologz,

Banaganapalle vide letter No.121l/NGTl2O2l, Dated: 18.03.2023 has issued

notices to the road side quarrying lease holders (10) members to restore/fill the

quarried areas at road margin with immediate effect.

Further it is submitted that, the Honble NGT has issued orders dated:

12.10.2023 in O.A.No. 179/2021 (SZ) to get appropriate report from tl.re

Vigilance and Enforcement Department regarding the recovery of the amount

and the further course of action as there is a huge amount pending against

each of the violators. Subsequently the Director of Mines and Geology,

Ibrahimpatnam has issued Memo No.486O333 I D LO / 2O2 1, Dated: 26.10.2023
directed the Divisional Mines and Geologr office, Banaganapalle to submit the

report as instructed in duplicate on or before Ol.ll.2O2S.

In this connection it is submitted that, the Divisional Mines and Geology

Office, Banaganapalle vide Letter No. 1211/NGTl2O2l, Dated: 22.1O.2023 has
issued reminder notices to the road side quarrying lease holders to restore/fill
the quarried areas/pits at road margin immediately.

F urther it is submitted that the Divisional Mines and Geology,

Banaganapalle vide letter No.2009/Vgl2019, Dated: 27.1O.2023 & 28.10.2023

has issued notices to the defaulters to show cause as why action sha1l not be

initiated as per section 52B of RR Act, 1864 within 15 days from the date of

receipt of the letters, failing which necessary action wilt be initiated as per

APMMC Rules, 1966, Revenue Recovery Act, 1864 and other applicable rules

and regulations in case they failed to pay the demanded amounts.

Contd..4..
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::4 ::
Further it is submitted that, the Divisional Mines and Geolory office,

Banaganapalle vide Letter No. 12ll INGT l2o2l, Dated: 10.1 1.2023 has

requested the Director of Mines and Geolory, Ibrahimpatnam to pursue ulith

the Director General Vigilance and Enforcement (GAD) for taking necessary

action against the six (06) cases with the Vigilance & Enforcement department

for approval.

Further it is submitted that, the Divisional Mines and Geolory Office,

Banaganapalle vide letter No. 121l|NGTl2021, Dated: L2,O2.2O24 has

requested the Tahsildar's, Bethamcherla and Banaganapalle to enquire and

furnish the particulars of Movable and Immovable properties of the road side

quarrying lease holders, defaulters in order to exercise under Revenue Recovery

Act. (ANNEXURE - Il
Further it is submitted that, the Divisional Mines and Geologr Office,

Banaganapalle through trtter No.121l INGT l2o2l, Dated: 12.02.2024 has

submitted R.R Act, proposals to the District Mines and Geolory Officcr,

Kurnool to take further necessary action in the matter in view of the latest

instructions from the advocate standing council the Hon'ble National Green

Tribunal, Chennai Southern Zone, dated: 13.02.2024. (ANNEXURE -IIf
It is submitted that, the Divisional Mines and Geolory Office,

Banaganapalle vide Letter No. 12Ll|NGTl202l, Dated: 13.02.2024 has

requested the Branch Managers, State Bank of India, Union Bank of India,

Canara Bank, HDFC Bank, Andhra Pragathi Gramena Bank of Banaganapalle,

Bethamcherla and Nandyal to stall all the transactions pertaining to the

defar-rlters until payment of all the dues raised in the demand notices until

clearance from this department. (ANNEXURE - IIII
Further it is submit that, in this office jurisdiction the majoriry ol the

public are depending on the Napa Slabs quarrying in order to eke out their

livelihood and running of polishing units which are small scale industries and

mainly labour oriented. Here the labours are owners and owners are labours

this is only source at this area as it is a rain shadow, drought prone area.

Presently a great decline in consumption of Napa Slabs (Black & Colour) due to

competition from vetrified Tiles and marble market. Besides that, this olfice

take stringent action on all the defaulters who are involved in encroachmenls

and excavations in road sides over the subject areas.

This is submitted for favour of information and taking further necessary
action in the matter.

1t.
Divisional Mine Geolo fficer (FAC),

oivsroBnf,
BANAGANAPALLE, Na

y Office (FACI.
ndyal Dlst.
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ffr',uYxuB.t-i
GOVERNMENT OT' ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

From,
Sri K. Raja Gopal, M.Sc.,
Divisional&Iines & Geologr OIEcer (FAC),
lst Floor, Kankara Gurreddy Compiex, '"
Besides APSRTC Bus Stand,
Banaganapalli, Nandyala District.

To,
The Tahsildar,
Sri-Avadu tha Kasinayana Mandal,
YSR District.

Le erN 2L 20 ed cI 2024Sir,
Sub:- Mines and Minerals --O/o Divisional Mines and Geologr, Banaganapalle,- NG-T - o-h.179/2o2r(sz)/ ord,er nated:12. ro.2ozs -tuo-r\adit-'a"".aon News item published in-Eenadu News paper _ Kurnool Olst ict gJition-

Requested to- enquiry and furnish particutar's of Uorabte arra imm;;l;.property's of Sri S.K.Mahaboob Blsha, S/o S.Bada SJ; -- iG#;;
Ret- f . O.A No.1Z9l2021, Order Dated:12.10.2023, of Hon,trle NGT.2. Demand Notice No. 1363 /eLl2o2t, OateJ:l +.OS.ZOZZ issuea Oy ttreAsst. Director of Mines and Ceolory, BanaganapaJle

&&&
I invite your attention to the subject and references cited, and informed that in

the reference l"' cited, the Honble NATI.N GREEN TRIBUAL orders SU.-MUTo
based on nervs item published in Eenadu Daily News on illegal encroachment of roads
there by excavating Napa srabs at palkuru / Ramakrishnapura.m of Banaganapalle
and orvk, Kolimigundla Mandar, with a direction to take stringent action agarnst the

'iolators. Further the case was came up on 0g.02.2 024 for final hearing and Honble
Tribunal raise a question particularly on what steps have taken for realization of
Penalty imposed on the defaulters based on the reports submitted by the authority.

Further it is inform that, this office has traced out some of the illegal
excavators, and issued notices wherein in such cases through the reference 2nrr
cited' this office issued Demand Notice to sri S.K.Mahaboob Basha, S/o S.Bada
sahcb' Krishnagiri V,lage, Banaganapa,e Mandal, Nandyar District ro pay an amollnt
of Rq.p'oQ,p74l- for noticed involvement in excavation of illegal Rehmatti Exca.r,ated
Quantity of !,os8 p,b4 in Sy.No. 14g/2A of Krishnagiri v lage, Banaganapallc
Mandal, Nandyar District. so fa: the deiaulter was not paid the Demanded Amount.

I therefore request the Tahsildar, Banaganapalle Mandal, Nandyal District, to
enquiry and furnish the particulars of Movable and Immovable properties of sri
s l( Mahaboob Basha, S/o S.Bada Saheb as early as possible to this oflice, so as to
take further necessan' action in the matter.
Address of the defaulter Yours faithfully,
Sri S.K.Mahaboob Basha
S/o S.Bada Saheb
Door No.Z124,
Rampadu (V)
SAKN (M),
YSR District.

Ge logy er (FAC),

copy submitted to the Director of Mines and Geolory, Ibrahimpatnam for favour ofinformation.
cop-\' submitred to the District Mines and Georory offrcer, Kumool for fa'our ofinformation.
Copy submitted to the District Mines and Geolory officer, Nandyala for favour ofinformation

)t.

Divlslonal Mines
Banaganap alli and District.

5
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Aruru ExukE a

GOVERNMENT Or. ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

To,
The Tahsildar,
Banaganapalli Mandal,
Narladyal District.

Letter No. 1211/ GT/202L. ted:- 12 -2024
Sir.

Sub:- Mines and Minerars - o/o Divisional Mines a,d Georory, Banaganapalle,
- NGT- O.A.1Z9l2O2t (SZ)/ OrderDated:12.1O.2023 - SUO_MOTU- Based
on News item Published in Eenadu News paper - Kumool.District Edition
Requested to enquiry and furnish particulars of ltlovable and Immovable
properties of Sri C.Nagathimmaiah, - Regarding.

Rel- l. O.A No.17912021, Order Dated:12.10.2023, of Hon'ble NGT.
2. Demand Notice No276 l -3 / LSSO / y err ago di / 2O22,D ated:O4. I I .2023

issued by the Divisional Mines and Geolory Office, Banaganapalle
&&&

I invite your attention to the subject and references cited, and informed that in
the reference lo cited, the Honble NATIoN GREEN TRIBUAL orders SUo-MUTo
based on news item published in Eenadu Daily News on illegal encroachment of roads
therc by exca'ating Napa slabs at Palkuru / Ramakrishnapurarn of Banaganapalle
and ou'k, Kolimigundla Mandal, with a direction to take stringent action against the

'iolators. Further the case was came up on 08.o2.2o24 for frnal hearing and Honble
Tribunal raised a question particularly on what steps have taken for realization of
Penalty imposed on the defaulters based on the reports submitted bv the authorit-v.

Further it is inform that, this oflice has traced out some of the illegal
excavators, and issued notices wherein in such cases through the reference 2nc

cited, this office issued Demand Notice to Sri c.Nagathimmaiah yerragudi village,
Banaganapalli Mandal, Nandyal District to pay an amount of Rs.1O.11.92Ql- for
noticed rnvolr.ement in excavation of illegal Lime Stone Slabs (colour) Excavated

Quzntitv of 9-1"o-q sq.Mts in sy.No. USHB of yerragudi Village, Banaganapalle Mandal,
Nand,r'al District. So far the defaulter was not paid the Demanded Amount.

I therefore request the Tahsildar, Banaganapalle Mandal, Nandyal Districr, to
enquiry and furnish the particulars of Movable and Immovable properties of Sri
c.N:.rgathimmaiah as early as possible to this oliice, so as to take further necessa-r)r

action tn the matter.

Address of the defaulter Yours faithfully,

Sri C.Nagathimmalah
Door No.2-22,
S.C Colony,,
Yeragudi Village,
Banaganapalle Mandal,
Nandayal District.

Divisional Mines olo er (FAC),
Banaganapalll, andyala District.

copy submitted to the Director of Mines and Geolory, Ibrahimpatnam for fa'our of
irrformation.
copy submitted to the District Mines and Geologr oIficer, Kurnool for favour of
information.
cop' submitted to the District Mines and Geolory officer, Nandya-la for favour of
information.

From,
Sri K. Raja Gopal, M.Sc.,
Divisional Mines & Geologi Offrcer (FAC),
lst Floor, Kankara Gurreddy Complex,
Besides APSRTC Bus Stand,
Banaganapalli, Nandyala District.

1t
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GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

Front.
Sri Ii. Raja Gopal, M.Sc.,
Divisional Mines & Geologr Offrcer (FAC),
I st li'loor, Kankara Gurreddy Complex,
Bcsitlcs APSffiC Bus Stand,
Ba naganapalli, Nandyala District.

To,
The Tahsildar,
Banaganapalli Mandal,
Nanadyal District.

Letter No. 1211/NGTt202r. Dated:- L2-O2-2O24
Sir

Sub:- Mines and Minerals - O/o Divisional Mines and Geologr, Banaganapalle,
- NcT- O.A.l79 /2O21(SZ)/ Order Dated: 12.1O.2O23 _ SUO_MOTU- Base<l
on Ne*'s item Published in Eenadu News paper - Kurnoor Distnct Edition
Requested to enquir-v and furnish particulars of Mo'able and Immovable
properties of Sri C.Nagasubba, - Regarding.

Rcl:- O.A No.l79l2021, Order Dated:12.10.2023, of Hontrle NGT
Demand Notice No.276l-2lLSSir /Yerraeudi/ 2022 , Dated:02. 1 1.2023
issued by the Divisional Mines & Geology Officer, Banaganapalli

&&&

I invite your attention to the subject and references cited, ald informed that in
tl-lc reference 1"r cited, the Hon'ble NATION GREEN TRIBUAL orders sUo-NIUTo
basrd on neq,s item published in Eenadu Daily News on illegal encroachment of roacls
therc by cxca,ating Napa slabs at Palkuru / Ramakrishnapuram of Banaganapalle
anrl o*'k, Kotimigundla Mandal, g'ith a direction to take stringent action against rhe
violators. Further the case was came up on 08.02,2024 for frnal hearing and Honble
Tribunal raised a question particularly on what steps have taken for realization of
Pcnlltv imposed on the defaulters based on the reports submitted b,v the authoriry.

Further it is inform that, this o{lice has traced out some of the illcgal
cxcavators, and issued notices wherein in such cases trrrough the reference 2"a

citcd. this ollice issued Demand Notice to Sri c.Nagasubba, yerragudi villerge,

Brrnaganapalli Mandal, Nandyal District to pay an amount of Rs.40 86 600

I

2

/- ftrr
rroticcd involvcment in excavation of illegal Lime stone slabs (colout) Excavated

Quantity of 3-Q7"-!Q sq.Mts in sy.No.uSHB of yerragudi village, Banaganapallc Mar:rlal.
N:rnrllal District. So far tJ:e defaulter was not paid the Demanded Amount.

I therefore request the Tahsildar, Banaganapalle Manda.l, Nandyal Districr. tc.>

c,tluir v and furnish the particulars of Mo'able and Immo,able properrics of sri
C.N;rilasubba as early as possible to this oflice, so as to take further necessary acrion
in t ilc ntattcr.

Address of the defaulter Yours faithfully,

Sri C.Nagasubba
Door No.2-145,
B.C Colony,,
Yeragudi Village,
Banaganapalle Mandal,
Nandayal District.

Divisional Min Geolo fflcer (FAC),
Banagana , Nandyala District.

c.;:r' submitted to the Di::ector of Mines and ceolory, Ibrahimpatnam for far.our of
in lor lnation.
Col:r
in for

submitted to the District Mines and Geolo6,- o{licer, Kurnool for favour o[

cr:pv submitted to rhe District Mines and Geologr officer, Nandyala for favour of
in lrrrmation

1
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GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

From,
Sri K. Raja GoPal, M.Sc.,
Divisional Minls & Geologr Oflicer (FAC)'

l st Floor, Kankara Gurreddy Complex,
Besides APSKIC Bus Stand,
Banaganapalli, Nandyala District'

.t2 N 2021 Date

Address of the defaulter
Sri G.Sukanna'
S/o Sri G'Guruvanna

Door No.2-191, ,

Yeragudi Village,
Banaganapalle Mandal,
Nandayal District.

To,
The Tahsildar,
BanaganaPalli Mandal,
Nanadyal District.

|- L2

1f

Le N 1

Sir,
Sub:- Mines and Minerals - O/o Divisional Mines and Geologr' Bana-ganapalle' 

.

- NGT - O.A.r79l2o2lliZl/ O'a"' Dated:12'10'2023 - SUO-MOTU- Based

on N.*" item Published in'Eenadu News Paper - Kurnool District Edition

n.qr""t.a to enquiry and furnish particglgs of Movable and Immovable

pto-p".,i"" of Sri C.Sutuanna, S/o Sri G'Guruvanna- Regarding'

Ref:- I. O.A No.l79l2021, Order Dated:12'10'2023'-of Honble NGT'

2. Demand Notice No. 2761- l /KSSO Y erragtdt 12021- Dated:28'03'2022

issuedbytheAsstDirectorofMinesandGeolory'Barraganapalle
&&&

linviteyourattentiontothesubjectandreferencescited'andinformedthatin
tlrereferencel'tcited,theHon'bleNATIoNGREENTRIBUALoTdeTsSUo-MUTo

based on news item published in Eenadu Daily News on illegal encroachment of roads

therebyexcavatingNapaSlabsatPalkuru/RamakrishnapuramofBanaganapalle

anclOrvk,KolimigundlaMandal,withadirectiontotakestringentactionagainstthe
r.iolators. Further trre case was carne up on 0g.02.2024 for final hearing and Hon'ble

Tribrrnalraisedaquestionparticularlyonwhatstepshavetakenforrealizationof
PenaltyimposedonthedefaultersbasedontJrereportssubmittedbytheautholity,

Further it is inform that, this offce has traced out some of the illegal

cscavators, and issued notices wherein in such cases through the reference 2nd

cited. this office issued Demand Notice to Sri G'sukuanna' S/o Sri (i Guruvanna'

Yelragudi Village, Banaganapalli Mandal, Nandyal District to Pay an amount of

I<s.22,g6 j1QOl: for noticed involvement in excavation of illegal Lime Stone Slabs

{ColourlExcavatedQuantityof2o65oSq.MtsinSy.No'USHBofYerragudiVillage'
Bar-raganapalle Mandal, Nandyal District'

Demanded Amount.

So far the defaulter was not paid the

I therefore request the Tahsildar, Banaganapalli Mandat' Nandyal District' to

enrluirv and furnish the particulars of Movable and Immovable properties of Sri

G.Sukrtanna, S/o Sri G.Guruvanna as early as possible to this office' so as to take

further necessary action in the Batter'

Divisional Mines 1o

Banaganap and

Co1.r1' submitted to the Director of Mines and Geolory' Ibrahimpatnam for favour of

inlbrmation.
C"pV' ""t*i,,"d 

to the District Mines and Geologr OfEcer' Kumool for favour of

information.
i"pl'1"'uJ""d to the District Mines and Geolory officer, Nandyala for favour of

cer (FAC),
District,

information

Yours faithfullY,
\
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GOVERNMEITIT OF ANDHRA PRADESTI
DEPARTMENT OF MINES AND GEOLOGY

From, To,
!f ]i, Ra.ia Gopal, M.Sc., The Tahsildar,
Divisional -\4ines & Ceolory Officer (FAC), Banaganapalli Mandal,Ist Floor, Kankara Gurreddy Complex, Nanalval District.
Besirles APSRTC Bus Stand,
Bana gar.rapalli, Nandyala District.

Letter No. L?LL INGT12 1. Da tedi- I 2-O2-2024
Sir,

Sub:- Mines and Minerals _ O/o Divisiona-l Mines and Geolory, Banaganapalle,
- NcT - o.A.tZg/2O21(SZ\/ Order Dated:r2.10.20m -BiJO_t6iU_ Basedon News item pubrished in Eenadu News paper - Kurnoor orst.ict eartr,r,
Requested to enquiry and fumish particurars of Movable urrJi--o"rur"properties of Sri B.yella Subbanna, S/o Sri B.Nad.ipl SutUan"a, -
Regarding.

Ref:- 1. O.A No.t79/2021, Order Dated:12.10.2023, of Honble NGT.
2. Demand Notice No.276t_4/LSSO /y ertagadi /2O22,Dated: | 6.05.2O22

issued by rhe Asst. Director of Mines & Ceology, Banaganapalle.
&&&

I invite your attention to the subject and references cited, and informed that in
the reference l"! cited, the Hontle NATION GREEN TRIBUAL orders SUo-MUTo
baserl on news item published in Eenadu Daily News on illegal encroachment of roads
there by excavating Napa slabs at palkuru / Ramakrishnapuram of Banaganapalle
a.d o*'k, Kolimigundla Mandal, with a direction to take stringent action against the

'iolators. 
Further the case was came up on 0g.02.2o24 for final hearing and Honble

Tribunal raise a question particularry on what steps have taken for rearization of
Penalt'imposed on the defaulters based on the reports submitted by the authority.

Further it is inform that, this office has traced out some of the ineg:
excal'ators, and issued notices u'herein in such cases through the reference 2n,r

cited, this ollice issued Demand Notice to sri B.yella Subbanna, s/o Sri B.Naclipi
Srrbl;zurna, Yerragudi vilrage, Banaganapalre Mandar, Nandyal District to pay an
amount of Rs. 13,23,280 I - lor noticed involvement in excavation of illegal Lime stone
slabs (colour) Exca'ated euantity of L19o- 0-rEg.M_ts in Sy.No. usHB of ycrragurri
vill*gc. B.ulaganapalle Mandat, Nandyal District. So far the defaulter was not pard the
Dcrnanded Amount.

I therefore request the Tahsildar Banaganapa e Mandat, Nandyar District, ro
enquin' and furnish the particulars of Movable and Immovabre properties of Sri
B.\'clla subbanna, S/o sri B.Nadipi Subbanna as early as possibre to this orlice, so as
to rake further necessary action in the matter.
Address ofthe defaulter yours falthfully,

Sri B.Yella Subbanna
S/o B.Nadipi Subbanna
Door No.2-210,
Yeragudi Village
Bana ganapalle IvIandal,
Itlandayal District.

It
Divisional Mines logy cer (FAC),

Banaganapalli, andyala District.

A Ntt €xuBe -T

copl' submitted to the Director of Mines and Geolory, Ibrahimpatnam for favour ofinformation.
Copv submitted to rhe District Mines and Geologr OIIicer, Kurnool for favour ofinformation.
copy submitted to the District Mines and Geologz officer, Nandyala for favour ofinformation
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Nruntexuke -a

-G_OVERNMENT 
OF ANDHRA PRADESH

DEPARTMENT OF MINES A}{O CPOT,OCY
Fronr.
Sri Ii. R4ja Copal, M.Sc..

?.:) 
,:1.,1"1J,"."s & Geolosr officer (FAC).

r sr r" r(,or. Kankara Gurredd5, Complex,
Besides APSRTC Bus Stand,
Bana ganapalli, Nandl'ala District.

?o,
The Tahsilda;,
Bzrnaganapall i Mandal.
Nanadyal District.

Sir
Letter No. r2r /N 120 I, Da 1.' 2A24

Yours faithfully,

Divisional Mine GeoIo Officer (FAC),
Banaganapalli, Nandyala District.

Sub:_ Mines uro M.T:.!:^ 
.O/o Divisional Mf1111d-Geotop, BanaganapaJte,- NOT _ O.A.l79l2O2\SZV O.a". O"t. d:te.te.2O23- SUO_MdrU- Sasedon News item published in',penaduGws paper - Kurnool District eaitronRequested qelq.uir]' 
^,,d 

fu;iil;;lcurars of Movabre a,,d Immovable
r;?fittfi of sri G'Malik*i""' [JJv' sl" c'n"-"-ciit.'ii'-aar, -

Ret- 1. O.A No. tZ9l.2O21, Orcter Dated; 12. 1O.2028, of Honble NGT.2. Dema:rd Norice No. zsotot lioz-1, o*"a, r.i.ob.iir'ii'i""r1'J u, ,r.,"Asst. I)irector of Mines & Geology, Banaganapalle

&&&
I in*ite your attention to the subject and references cited, and informed that ir1rhe reference lsr cited, the Hontle NATION GREEN TRIBUAL Orders suo_MUTobaserl o, news item published in Eenadu Daily News on ilregar encroachment of roacrstl-rerc b-r' escavating Napa slabs at pa-lkuru / Ramakrishnapurarn of Banaganapareand orvk' Kolimigundla Mandal, with a direction to take stringent actio, against rheviolators Further the case was came up on 0g.02.2024 for frnai hearing and HontleTribu.ai raise a question particularly on what steps har.e taken for rearization o[Pe,alt'r' imposed on the defaulters based on t,-e reports submitted by the authorit-v.

Furt'her it is inform that, this otice has traced out some or the i,egalexcavar,rs, and issued notices wherein in such cases through the reference 2nacited' rrris ollice issued Demand Notice to sri G.Ma,ikarjuna Reddy, s/o G.Ir:rrr:rcha'rrr:r Reddy, parkur vinage, Banaganapalre Mandal, Nandyal District to pa,\, an,moll,r of 8!-18,6" 6,,6-9?l for noticed involvement in exca'ation of illcgal LimcStone Slabs {Black) Exca,ated Quanrity of !!-9e-6 gg-.}[tq in Sy.No. r77 l3c.f pi.r,<ur
Yillaq', l3anaganapalle lr{ancial, Nandl,;{ District. So far the defaujter $,as not paid theDt:mantled Amount_

I therefore request the Tahsildar, Banaganapalre Mandal, Nandyar Districr. rercnquin' and furnish the particulars of Movable and Immovabre properties 0f sri( )'1{allik;*juna Reddy, S/o G.Rama chandra Reddy as early as possible to this office,
so as ro tale further necessary action in the matter.
Addrcss of the defaulter

Sri G. t\Iallikarjuna Reddv
S/o G.Rama Chandra Reidy
Door No.6-29,
Ncar Busstand, palkuru (V),
uanaganapalle Mandal,
Nandayal District.

Cop1, sLrbmitted to the Djri,formt*ion. 
.ector of Mines and Geology, Ibra]rimpatnam for favour of

[lr?li;:,i,:Tl""d 
to rtre District Mines and oeolory ofricer, Kurnool for favour of

C_,op)' *ub*itted to the District Mines and Geologz OIIicer, Nandyala for favour of

lr.
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GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

From,
Sri K. Raja Gopal, M.Sc.,
Dn isional JVtines & Geologr Officer (FAC),
Ist Floor. Kankara Gurreddy Compiex, "
Bcsiclcs APSRTC Bus Stand.
Birnaganapalli, Nand_vala Disrrict.

To,
The Tahsildar,
Biuraganapalli MandaI,
Nanadyal District.

Letter No, 72LLINGT/2o2t, Dated 12-02-20 24

Sub:- Mines and Minerals _ O/o Divisional Mines and Geolog/, BanaganapaJle,- NgT- o.A.tzg/2o21(SZ)/ orderDated:12.io.2023 _ SUo_MoTU- Basedon Nervs item published in-Eenadu News eapei _ Kurnool District EditionRequested to enquiry- and furnish particutari of UovaUte and Immovableproperties of Sri G.Srinivasulu, Sio G.siddanna _ Regarding.

Ret- 
^1. 

O.ANo.LT9/2O21, Order Dated:12.10.2O23, of Hon,ble NGT.2. Demand Notice No480/ eLl2O2O, Ot:ZniOi)dzZ issued b1, the
Assl. l)irector ol'Nlincs & Gcology,, Banaganapalli.

&&&
I invite your attention to the subject and references cited, and informed rh:rt in

the reference l"r cired, the Honbre NATION GREEN TRIBUAL orders SUo-MUTO
based orr news item published in Eenadu Daily News on illegal encroachment of r,ads
rheir l:v exca'ating Napa slabs at pa.rkuru / Ramakrishnapuram of Banaganapa,e
.rd o*'k, Kolimigundla Mandal, with a direction to take s*ingent action again st the

'iolarors Further the case was carne up on og.02.2 o24 for final hearing and Hon,rrre
Trrtlrnal raised a question particularly on what steps have taken for realization of
Pelraltl imposed on the defaulters based on the reports submitted b_y the authorirt,.

Further it is inform that, this of'ce has traced out some of the i,egar
c\cu'ators' and issued notices wherein in such cases tlrrough the reference 2,*t
circrl this office issued Demand Norice to sri G.Srinivasuru, S/o G.siddanna, parturr-r
VilJage. B:rnaga-r.rapalle Mandal, Nandyal District to
Rs.2,O7,92,6.2L/- for noticed involvernent in excavation of
(BIacl<) Esca'ated Quantity of 3,!!-'62$o sq.!4!s in sy.No.25rl6p of p;rrk.r Vilrrrg..
13r r n r u1:rnirpallc Manclal, Nandyal
IJt'lnanded funount.

District. So far the defaulter rr,as not paid thc

I therefore request the Tahsitdar, Banaganapa,e Mandal, Nandyal District, to
cr.rcluin' and furnish tre particurars of Movable and Immovable properties of Sri
(i'Srinivasulu, S/o G.siddanna as early as possible to this oflice, so as to talie furr'cr
r1c. r'ssiu v action in the matter.
Addrcss of the defaulter Yours faithfully,
Sri G.Srinivasulu
S/o G.Sidanna
Door No.5/2O3,
Vaddcpeta, Palkuru (V|,
Banaganapalle Mandal,
Nandayal District.

Banaganapalli, Nandyala District.

cop' s,bmitted to the Director of Mines and Geologr, Ibrahimpatnam for fa'ou r ofin[ormation.
copr' 5ulmil1sd to the District Mines and Geologr officer, Kumool for Ia'our ofinfrrrmation.
cop' submitted to the District Mines and Georogv ofiicer, Nandyala for favo*r ofrnformation

pay an arnount of
illegal Lime Stone Sla bs

Divisional Min olo fficer (FAC),

AUaN-XURE.Z

Sir.

')(.
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A^/^/ P Yvne i
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINF^S AND GEOLOGY

Fronr.
Sri Ii. Raja Gopal, M.Sc.,
Divisional Mines & Geolory Oflicer (FAC),
l st I:loor, Kankara Gurreddy Complex,
Bcsirles APSRTC Bus Stand,
Ranrr ganapalli, Nandyala District.

Letter No. I 2LL I /2021. Dated:- -O2- 24
S ir.

Sub:- Mines and Minerals - O/o Divisional Mines alrd Geologr, Banagarapallc,
- NGT- O.A.tZg/2021(SZ)/ Order Dated:12. 10.202S --6UO-rud:.u- Based
on News item published in Eenadu News paper - Kurnool District Edition
Requested to enquiry and furnish particurars of Movable and Immovable
properties of Sri Narayana Reddy, S/o Sri Chinna Venkat Reddv -
Regarding.

Ref:- l. O.A No, 179/2O21, Order Dated: 12. 10.2O23, of Honble NGT.
2. Demand Notice No2009 IVG-./20tg, nated: tS.03.2021 issued bv

the Asst. Director of iVlines & Geolog1... l3anaganapalle.

&&&

I invite your attention to the subject and references cited, and informed that in
the rcference l"r cited, the Hontle NATioN GREEN TRIBUAL orders SUo-Ir4UTo
basccl ,n news item published in Eenadu Dail5r News on ilrega! encroachment of roads
thcrc bl'excavating Napa slabs at palkuru / Ramakrishnapuran of Banaganapale
and o*'k, Kolimigundla Mandal, with a direction to take stringent action against the

'iolatcrrs. Further ttre case was carne up on 0g.02.2o24 for frnal hearing and Honble
Tribr:n;rl raise a question particurarry on what steps have taken for rearization of
Penalt'imposed on the defaulters based on the reports submitted by the authoritl..

Further it is inform that, this ollice has traced out some of the legal
exc.r'ators, and issued notices wherein in such cases through the referencc 2na

cited. rhis office issued Demand Notice to sri Narayana Reddy, S/o Sri chinna Verrkat
liedrh. Pathapadu Village, Banaganapalle Mandal, Nandyal District to pay ar amounr
of Rs.46,12,50o/- for noticed involr.ement in excavation of illegal Lime Stone Slabs
(colou.J Excavated Quantity of tQ,fql sq.Mts in Sy.No.USHB of parh:rpadu vili;rgc.
B;ir.:ae.,apallc Mandar, Nandyal District. So far the defaurter u,.as not paid trre
Demarrded Amount.

I therefore request the Tahs dar, Banaganapane Mandar, Nandyar District, to
enquis' and furnish the particulars of Movable and Immovable properties of sri
N;r*r'irna Reddy, s/o Sri chinna Venkat Reddy as early as possible to this office, so
as to l;tl<e further necessary action in the matter.
Address ofthe defaulter yours falthfully,

Sri Narayara Reddy
S/o Chinna Venkat Reddy
Pathapadu Village,
Banaganapalli (V&M)
Nandlal District

Divisional Mines &
Banaganapalli

ology cer (FAC),
, Nandyala District.

Copl submitted to the Director of Mines and Geolog,, Ibrahimpatnam for favour ofinfornration.
cop'' srrbmitted to the District Mines and Geologr officer, Kumool for fa'our ofinlorrnatior-r.

lo,
The Tahsildar,
Banaganapalli Mandal,
Nandyal District.

cop-v submitted to the District Mines and Geolory orlicer, Nandya]a for fa'our ofinformation.

'x

12



Auu e xu(€ -?

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

Front,
Sri I(. Raja Copal, M.Sc.,
Dilisional Mines & Geologr Olficer (FAC),
I st l:l<>or. Kankara Gurredd_v Complex,
FJt's rdt-. s APSRTC Bus Stand,
Banaganapa.lli, Nandyala District.

To,
The Tahsildar,
Banaganapalli Mandal,
Nandyal District.

Letter No. I2LLINGTI2O21. Da tedr L2-O2- 2024
Sir

sub:- Mines and Minerars - o/o Divisional Mines ald Geologr, Banaganapalle,
- NGT - o.A.r79/2o2trSZ)/ order Dated: 12. ro.2ozs -3uo-I\4oL- B.scd
on News item publishecr in Eenadu News paper - Kurnoot District Eriitro,
Requested to enqurr,' and furnish particulars of Movabte a',d Immo'ableproperty's of Sri B.Siva Shankar Reddy, S/o Sri B.Roshi Reaay,
Regarding.

Ref:- 1. O.ANo.tT9/2O21, Order Dated:12.10.2O23, of Hon,ble NCT.
2. Demand Notice No. 2oo9-2lvc-BpL/2org, Dated:06.o 1.202 r issuerr

by the Asst. Director ol'Mines & Geology, Banaganapalle .

&&&
I in'ite your attention to tre subject and references cited, and informed that in

thc reference Isr cited, the Honble NATION GREEN TRIBUAL orders SUO-MUTO
b.s.ri on nervs item published in Eenadu Da y News on ilregal encroachment of roacrs
thcrt l;5'e.xcavating Napa slabs at palkuru / Ramakrishnapuram of Banaganapallc
anrl ()*'k, Kolimigundla Mandal, with a direction to take stringent action against the

'iol:rrcrrs. F\:rther the case was carle up on 0g.02.2o24 lor final hearing and Honble
Tril;unal raised a question particularly on what steps have taken for realization of
Pen:rlt'imposed on the defaulters based on the reports submitted by the authoritr..

Furthcr it is inform that, tl"ris ollice has traced out some of the i[t:gal
e.\c:r'ators. and issued notices wherein in such cases through the reference ,,,,
tittri. rhis office issued Demand Notice to Sri B.Siva Shankar Redd1,. S/o Sn ts.I?rslri
li( (l(i\ ' Bethiimcherla village and Mandar, Nandyal District to pay an amourr of
Rs.26,23,9!o/- for noticed involvement in excavation of illegal Limc Stonc slabs
(colouR) Excavated Quantity of ?,5,725-sg,![tg in sy.No.USHB of pathapadu Viilirric,
I3,r rirgimapalle Mandar, Nnndyal District. so far the defaurter was not paid tlie
Dr.n::rnded Amount.

I therefore request the Tahsildar, Banaganapalle Mandal, Nandyat District. to
e.qrrin' and furnish the particulars of Movable and Immovable properties ,l- Sri
IS.siva Shenkar Reddy, s/o sri B.Roshi Reddy as earry as possibre to this office. so ;is
to t:rlte further necessarry action in the matter.
Address of the defaulter yours falthfully,
Sri B.Siva Shankar Reddy
S/o I).Roshi Reddy
Pat h epadu Village,
Banaganapalli (M)
Nandyal District

fr
Dlvisional

Banaga
& olo fficer (FAC|,

na Nandyala District.

cop.'' submitted to the Director of Mines and Geologr, Ibrahimpatnam for favour ofinlorrnation.
Cop' submitted to the District Mines and Geologr olficer, Kurnool for fa'our of
inlorrnation.
cop' submitted to the District Mines and Geolory offrcer, Nandyara for favour ofinforrnation
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At/u E xttre -L
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

From,
Sri It. Raja Gopal, M.Sc.,
Dir isional Mines & Geologr Oflicer (FAC),
lst Fkror, Kankara Gurreddy Complex,
Besidcs APSRTC Bus Stand,
Banaganapalli, Nandyata District.

To,
The Tahsildar,
Banaganapalli Mandal,
Nandyal District.

erNo. l21L INGTI2O2T. Dated:- 12-o2-2024
Sir,

Sub:- Mines and Minerals - o/o Divisional Mines and ceolory, Banaganapare,
- NGT- O.A.r79l2O2t (SZ)/ OrderDated:12.10.202e _3UO_UO'U- Based
on News item published in Eenadu News paper - Kurnoor District Edition
Requested to enquiry and furnish particurari of Movable and Immo',,ableproperties of Sri Veerabhadrappa _Regarding.

Ref:- 1. O.A No.l79l2021, Order Dated:12.10.2O23, of Honble NGT.
2. Demand Notice No.2009 /Vg/2019-2, Dated: 15.O3.2021 issued bv

the Asst. Director of Mines & Geology, Banaganapalle.

&&&

I invite your attention to the subject and references cited, and informed rh:rt in
the relerence 1"1 cited, the Hon'ble NATION GREEN TRIBUAL orders SUo-tr,tUt.o
basccl on nervs item pubrished in Eenadu Daily News on inegal encroachment of roads
thcrr: bv excavating Napa Slabs at palkuru / Ramakrishnapuram of Banaganapalle
a.d o*'k, Kolimigundla Mandal, with a direction to take stringent action against the

'iolators. 
Further the case was c€rme up on 0g.02.2o24 for frnal hearing and Honble

T,l;u'al raised a question particularly on what steps have taken for realizatron of
Penalt'irnposed on the defaulters based on the reports submitted by the autho.t,v.

Further it is inform that, this office has traced out some of the illegrd
excilvators, and issued notices rvherein in such cases through the referencc 2"d
cittd rhis office issued Demand Notice to Sri Veerabhadrappa, pathapadu \iillage.
Barrrrg:rnapallc Mandal, Nandyal District to pay an arnount of gs.1_6,S1,SOO/_ on
noticed invol'ement in excavation of illegal Lime stone slabs (corour) Exca'ared
Quirntity of l2-25O S.S,![IC in Sy.No.USHB of pathapadu Village, Banaga,apallc
l\'l:,rrlirl, Nandyal District. so far the defaulter rvas not paid the Demanded Amount.

I therefore request the Tahsildar, Banaganapalle Mandal, Nandyar Districr, ro
c.<luirv and furnish the particulars of Movable and Immovable properties of Sri
\tr:t .r rbhadrappa as early as possible to this oflice, so as to take further necessarv
action in the matter.

Address of the defaulter

Sri Vecrabhadrappa
Pathapadu ViIIage,
Banaganapalli (M)
Nandyal District

-ll
Divisional Mines ology cer (FAC),

Banaganapalli, andyala trict.

cop-v- s,bmitted to the Director of Mines and Geolory, Ibrahimpatnam for favour ofinformation.
co!r' submitted to the District Mines and Geologr oflicer, Kurnoor for fa'our ofinfonnation.
Cop-v sr.rbmitted to the District Mines and Geolory offrcer, Nandyala for fa'our.fin[orrnation

Yours faithfully,

14



ki/it FwlE 't
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

To,
The ?ahsiidar,
Bethamcherla Mandal,
Nanadyal District.

Sir.
Letter No. 12 1 1 /NGT/2021. Dated:- 12-O2 -2024

1rl\.Srnt- I{. Jayamma,
\\i/0 Sri M.Prabhakar Reddy,
I)oor No.2-4, Bytipeta ,

IJi'tiramcherla Village & Mandal,
Nirrrrlvalil District.

Sub:- Mines and Minerals - O/o Divisional Mines and Geolory, Barraganapalle,
- NGT- O.A.l79/2O2|lSZl/ OrderDated:12.7O.2O23 - SUO-MOTU- Based
on News item Pubtished in Eenadu News Paper - Kurnool District Edition
Requested to enquiry and furnish particulars of Movable and Immovable
properties of Smt M.Jayamma, W/o Sri M.Prabhakar Reddy- Regarding.

Ret- 1. O.A No. 179/2021, Order Dated:12. 10.2023, of Honble NGT.
2. Demand Notice No.33/Q2l2O2\, Dated:o4.02.2022 issued by the

Asst. I)irector of Mines & Ceology, Banaganapalle

&&&

I invite your attention to the subject and references cited, aIrd informed that in

the reference l"t cited, the Honble NATION GREEN TRIBUAL Orders SUO-N'IUTO

basccl on neq's item published in Eenadu Daily News on illegal encroachment of roads

there b), excavating Napa Slabs at Palkuru / Ramakrishnapurarn of Banaganapalle

and Ort'k, Kolimigundla Mandal, lvith a direction to take stringent action against the

violarors. Further the case was calne up on 08.02.2024 for fina] hearing a4d Hon'ble

Tribunal raised a question particularly on what steps have taken for rea.lization of

Pcltalt.\- imposed on the delaulters based on the reports submitted by the authoritl .

Further it is inform that, this ofice has traced out some of the illegal

e\cr.,.\':1tors, and issued notices wherein in such cases through the reference 2na

citcrl. this office issued Demand Notice to Smt.M.Jayamma, W/o Sri M.Prabirakar

Rr-.rtd1 , Bethamcherla Viliage and Mandal, Nandyal District to pay an amount of

Irs.73,48-,,8-?3/- for noticed involvement in excavation of illegal Lime Stone Slabs

{B1ack) Excavated Quantity of I 
'OE 

Q2-E-Sq.Mts in Sy.No.30al2A of Palkur Villagc,

Liantrqanapalle Mandal, Nandyal District. So far the defaulter lvas not paid the

Dcnranded Amount.

I therefore request the Tahsildar, Bethamcherla Mandal, Nandyal District, to

er-rqLrin' and furnish the parliculars of Movable and Immovable properties ol

Srrrt.I{..}ayamma, W/o Sri M.PrabhakEr Reddy as early as possible to this office, so as

to ralie further necessary action in t}te matter.

Address ofthe defaulter Yours falthfully'

Divisional Min Geolo Officer (FAC),
Dlstrict

s
Banaganapa Nandy

Copl' submitted to the Director of Mines alrd Geoiogr, Ibrahimpatnam for favour of
ir-rformation.
Cop.r' submitted to the District Mines and Geolory Ofhcer, Kurnool for falour o1'

inlorrnation.
Cr:pv submitted to the District Mines and Geologr Officer, Nandyala for favour of
information

Frorn,
Sri K. Raja Gopal, M.Sc.,
Divisior-ral Mines & Geologr Officer (FAC),
I st Floor, Kankara Gurreddy Complex,
Besides APSRTC Bus Stand,
Banaganapalli, Nand5'ala District'
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From,
Sri K. Raja Gopal, M.Sc.,
Divisional Mines & Geologr O{Iicer (FAC),
1sr Floor, Kankara Gurreddy Complex, 

"
Bcsides APSRTC Bus Stand,
Banaganapalli, Nandyala District.

GOVERNMENT OT ANDHRA PRADESH
DEPARTMENT OF. MINES AND GEOLOGY

ANr{ExuRE -L

To,
The District Mines and Geolory Ofi'icer,
Kurnool District.

o. l I l/N Tt202 Dr. I

Yours faithfullv,
l{

Dlvisional Min
Banaganap an

Address of the defaulter
Sri G.Sunkanna,
trV/o Sri Guruanna
Door No,2-191,
Yerragudi vtllage, Banaganapalle Mandar, Ifandyala Distrrct.
Co thtniued to:

t.

Sir.
Sub : Mines and Minerals - O/o Divisional Mines and Geolory, Banaganapalle.- NGT - o. A. r r 9 r 2o2 t (szl / order Dated: l 2. r 0. 2ozilirr.gur'.E*..u"u,irnof Lime Stone.,Slabs {Black} - 

in Sy.No.USHB of y;;;-aguai" V;ttng",Banaganapa e Mandal, Nandyal District by smt Gokura i"?r.,rn.lo, s7nsri Guruanna - Dernand Raised - Not responded - Demanded Anrou,t not
paid - proposal under ll.ll Act subrnirted _ Ilegarding.

Rcf : l). O.A No.l79 /2021, Order Dated:12.10.2023, of Hon,ble NG?.
2). shorv cause Notice No.276r -llLSSO /yemagud i/2022, Dated:2l.0i.2012 o|

the Asst. Director of Mines & Geology, Banaganapalli
3). Demand Notice No. 2761_t/LSSO y e..agtdr /2O22, Dated: 16.05.2022

issued by the Asst. f)irector olMincs & Gcology, Ilanaganapalli

-x-x-x_

I invite kind anention to the subject and references cited and submit that rhrough the
relerence I'r cited, the Honbie NATION GREEN TRIBUAL orders sUo-MUTo basecl on
news item published in Eenadu Da y News on illegar encroachment ofroads there b],
e'rcai'ating Napa slabs at parkuru / Ramakrishnapuram of Barraganapalre ancr o*,k,
Kolimigundla Mandal, with a direction to take stringent action against the viorator.y.
Further the case was came up on 0g.02.2o24 tor final hearing and Honble Tribunalraised a questions particularly on what steps have taken for realization of pena.ltv
imposed and defaulter based on the reports ,rb-itt"d by the authority.

Further submit that, smt G.Sunkanna, S/o Sri Guruanna has excavated Lime
stone Slabs (colour) a quantit5r of 2o.65o sq.Mts in sy.No.usHB of yerragudcli
village, Banagaaapalle Mandal, Nandya-l District, Hence the Asst. Director of l{ines
and Geolog-, Banaganapalle tkough the reference 2rd cited by has issued Sho* Cause
Notic'" t. delauher smt G.Sunkanna, S/o Sri Guruanna to submit her expranarion ri.itrr in
I 5 da1's f'rom thc date of receipt of Shorv cause Notice. The derbulter not submitted an1. rcpr;- ro
the Shorv Cause Notice.

Irurther submit that. through the reference 3'd cited by Di*isionar Mines and Georogl.
olliccr. Banaganapalle has issued Demand Notice to defaulter smt G.sunkanna, S/o sri
Guruanna. to pay' an amount of Rs.22.96.280/-. The defaulter has not paid Demandccl anrount
so thr.

In'i.r'of the abo'e. I requcst lhe District Mines & Georogy offrcer. Kumoor to kincrrr
issrrc :rccessan' certitlsate under 3 (l) of the Revenue Recovery Act, so as to rccoYcr trrc
tr'l]lotlnls liom Smt G'Sunkanna, S/o Sri Guruanna under R.Il.Act. The adclress ol.rhc
dcthulter is given belori..

olo fficer (FACl,

l tr
fhc Dirccrt,r of \lincs &Ceolog1.., Ibrahirnpanram for favour of infbnnation.
r n(' rrr:lflct (.oltcctor & District Magistrate. Nandyal for favour ofinfonnation
I hc Disrricr Ntines and Geology Olficer, Nonayl ioi folloui oi i,ifo_utior.

District.
&
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$,.unreXr,,n"e - [
GOVERI{MEN? OF ANDIIRA PRADF,SH

DBPARTMEI{T O.r MINES AND GEOLOGY
From.
Sri I(. Raja GopaJ, M.Sc.,
Dir rsional ,\,l ines & Geolog, Officer (FAC),
lsr lrlrrr;r, Kankara Gurreddy Complex,
Besidcs APSRTC Bus Stand,
B:rna geinapal.li, Nandyala District.

?o,
The District Mines and Geolop Oflicer,
Kurnool Districr.

Sub: Mines and Minerals - O/o Divisional Mines and Geolory, Banaganapallc,- NCT - O.A. r79 /2021(SZ)/ Order Dated:12. 10.2023 -nlegal ExcauaLionof Lime Stone Slabs (Black) in Sy.No.USHB of yerragudi Viilagc.Ilanaganapa,c M,nd.r' Nantt-val nistrict by Sri c.Nagas,bba - Denranil
Raised - Not responded _ Demanded Amount not paiA - proposal uncler l{.ll Acr
submitted - Regarding.

Ref : l) O.A No.t79 /202L,Arder Dated:12.10.2023, of Honble NC?.
2) Shorv crause Norice No., 276r-2&ssu, /yemagurri/2022, Dared;2g..3.2012 0r

the Asst. Dirscror of Mines & (ieology, Banaganapalli
.3) Demand Notice No.226 l -21 LSSC /yerragudi/ 2022, Datcrl:O2. I I . 20 J3

issued by the f)ivisional Mines & Ceology O11ioer. llanaganapalli

-x-x-x-

lrr vierv .l rhe abo'e. I reques! dre District Mines & Georogy officer, Kurnoor ro kirLlrrissuc ncccssary csrtificato under 3 (l)of the Revenue Recr:vcry Act, so as * ,"."l", ,,,ilurrounrs riorn sri c Nagasubba undel R'R.Act- The address of rhe defaurter is given bcro,,,,.
Yours falthfuUy,

I inYite kind aftention to the subject ancl references cired and submit that rhrough rhc.rcicrcnee r'! cirr'd. the Honble NATIOT' .RDEN TRIBUAL Orders sUO-MUT0 basecr onnt'r"'s irem published in Eenadu Dai.ly News on regal encroachmenr of roacls iherc b1.t-xc;itating xapa slabs at.palkuru l Ramakrishnaluram of Banaganapaile ana orvk.liolimigtrndla Mand:rl, with a direcdon to take stringent action against the r.ioiaror,r..Frrrrlrcr the case was carne up on 0g.02.2a24 br finar hearing and Honblc Tribun:rlraiscd a questions particularly on what sleps have taken for realization of pcnalt'
irnposr:d and defaulter based on the reports 

"ub_i,t.d by the authority.
I'urther submil that. sri c.Nagasubba has excavated Lime stone srabs (cohur) nqtta.tit"r' of 36,75-Q sq'Mts in sy.No.uSHB .f yerragucli Vilrage, B.n:rgan;r1;arr:i\l,rrrlrrl, Nand-v'.r District, Hence the Asst. Director of Mines and ccologr.,Barriiganapalle through rhe relerence 2nd cited by has issued Shorv cause Notice to dslalrlltrsri c'Nag.subb& to submit her explanation with in I5 days from thc tlate or receipr or.Shor,,c.usc Norice. 'frre deraurter not submitted any repry to rhe sho\y cause Notice.
ljurrhcr subnrit rhat, through the ret'erence id cired by Divisionar Mines anrl ccorogl.()lliuer' Ilanaganapauc has issued Dernand Notica to dcfaulter sri c.Nag:rsubba, ro pa' arr.*rtrrrt of' 1ts.J0,86.600/-. The clefaufter has not paid Demanded un,oun, ro iur. 

-

r.\ . l2t I /\G'r/202 l)1. I2-02 -2U21

1r
Divisional Mine olo lllcer (FACJ,

Banaganap l{andyala District.

Sir

Address of the defaulter
Sri C.Nagasubba,
Door No.2- 145, B.C.Colony,
Yc rragu di _Village, Banaganapalle Mandal,
Nan dyala District.
('opt'.ttt riltd tu:

.l 
hc I )i'tr.rrrr trl Ilirrcs & (iL,ologv, fbrahinrparnam lbr Iavour olinfbrnration.

I lrc lri,.rritr ( ollccror & l)istrici Magisrror". N;d)"I lbr';;";, of infor,nution.I Le [ ) i :r ric r M i nes and Geo togl, offrcer, No,l,Jiu r il; fhi,;;; Iiln'ronnorion

&
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From,
Sri li. Raja Gopal, M.Sc.,
Dir isionalilines & Geolory Officer (FAC),
lst Floor, Kankara Gurreddy Compiex, '

Besicles APSRTC Bus Stand,
Bauraganapalli, Nandyala District.

GOVERNMENT OT ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

Ax tex uR.e - [

To,
The District Mines ancl Geolo6y Officcr,
Kumool District.

t. 12 ?-2021
Sir

Sub : Mines and Minerals - O/o Divisional Mines and Geolog,, Banaganapalle,
- NGT - o'A.r79 /2o2r(sZ)/ order Dated: l2.l0.2ozs -uregal 6xca'*tionof Lime Stone Slabs (Black) in Sy.No.USHB of yerragudi Villaiir.
Banaganapalle Mandal, Nand-val District by Sri Nagatimmaiaf,, , l)cntand
i{aised - Not responded - Denranded Amount not paid - proposal unacr lt.rt .Act
submiued - Regarding.

llcl: I ) O.A No.l79 /202t, OfietDated:lZ. 10.2023, of Honble NGT.
2) shorv cause Notice No.276l-3ILSSO,2022, Dated:r6.05.2022 o| lhc r\ssr.

Director of Mines & Ceology, Banaganapallc
3) Demand Notice No. 276 1 -3 / LSS. / y enagudt / 2o22,Datccr : 0.1. 1 r . 2023

issued by the Divisional Mines and Geolory Office, Bzrnagrinapallt:

-x-x-x-
I invire kind atlenlion to the subject and references cited and subnrir that through rhr.

relcrcnce l'! ciled, the Honble NATION GREEN TRIBUAL orders sUo-MUTo basccr or.r
ncr's item published in Eenadu Da y News on illega.l encroachment of roads thcre b\.
cxca'ating Napa slabs at palkuru / Ramakrishnapuram of Banaganapalle anrr ou.k.
I(olimigundla Mandal, wit} a direction to take stringent action against the \.ioraton .

I'urtlrer the case was carne up on 0g.02.2o24 ror final hearing and Hontte 'rril.rr"rral
r.ised a questions particularty on what steps have taken for realization of pe.arr.,
imposcd and defaulter based on tJ.e reports subrnitted by the authority.

l"unher submit that, sri Nagatimmaiah has excavated Lime stone Slabs (colr.,r:r) a
<lttiurtit.y of 9,!9--9. Js..r4!c in sy.No.usHB of yerragudi Village, Banaganapa e Marrcrar,
Niirrrlr';rl Disrrict, Hence the Asst. Director of Mines and Geolory, Balaganap:rle
thrcugh the rel'erence 2nd cited by has issued show Cause Notice to defirLrrrtr Sri
Nirgirtirnmaiah. to submit her explanation with in 15 days from the datc. ol.receipt ol.Shr)\\
(-ause Notice. The dethurter not submi*ed any reply to the show cause Notice.

I'-urther submit that, through the refercnce 3td cited by Divisional Mincs and (icoloqv
( )lllccr. llana

:Ill()unt oi' Ils.

ganrpallc ha

I0 il 920t-.
In view ol'tlle above. I request the District N{incs & Geologv ol}icer, Kunrool t. kintlS.

issuc rrcccssary certificate under 3 (l) of the Revenue rtecovery Act, so as io rcco\cr trrc
itlll(rtlllts fiom Sri Nagatimmaiah under Il.R.Act. The address o[the detaulter is -rrivcn rre lrrrr.

Yours falthfully,

Divisional Mines ology er (FAC),
Banaganap

I- o. l2l l/N I

s issued Demand Notice to defaulter Sri Nagatimmzriah. to par an
The del'aulter has not paid Deman<lcd anrounl so lar.

Address of the defaulter
Sri \;rgr rtimrn:riah.
l)txrr \rr.2-22, S.C.Colony,
Icrr lttr<li Villagc. Banaganapalle Ma_ndal,
Nirrrrl-r';rl;r District.
(it thntittul to:
I lrc l)irucror ot- l\lirrcs & Ceology, Ibrahinrpatnam for favour of infonnation.
tlre l)r:,rncl Collccror & District Magisrrate, Nandyal for favour of information
I he l)istricr lv{ines and Geology Offrcer, Nandyal ior favour oi infomatirn

dyala District.

-r
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Ar,.tr.tgxueE -n

Address of the defaulter
Sri t3.Ycllasubbanna,
S/o Sri t3.Nadipi Subbanna
Dool No.2-2 10,
\ cragudr \rillage, Banaganapalle Mandat,
N;urdl al:r District.
(-opt'srthtrriftcd kt:

Yours faithfully,

Divislonal Mln Geolo OIIicer (PAC),
Banagana Nand

-l 
hu I)irecror of Nlincs & Ceologv, lbrahimpatnam for favour of information.

-l 
hc l)islricr Co,ecror & DistriciMagistratJ, N.;4""1 f"; ;;;1, of nforrurion.-lirc 

[)isrrict ]ltines and Geology offier. N*ayrii", ir""rriiliro*urio,

District.

GOVERNMENT OF ANDIIRA PRADESII
DEPARTMENT OF MINES AND GEOLOGY

Frorr, To,
!I.; .x, naja Gopal, M.Sc., The District Mines and Geolory Otficer,Dir.isional Mines & Geologr Officer (FAC), Kumool District.
1st Floor, Kankara Gurreddy Compiex, '

Besides APSRTC Bus Stand,
B:rr.raganapalli, Nandyala District.

Lr.No. t2lllNGTt202l. Dr. t2_02-2024
Sir.

Sub : Mines and Minerals - O/o Divisional Mines and Geologr, Banaganapale,- NGT - o.A. r79 | 202r (SZ)/ Order Dated: i2. r0.20zs1Itt.gJ-i*"urotio,.,of Lime St:,n1-Sla.b: lBlack) in Sy.No.USHB of V...igrrJi"viilng..
Banaganapallc Mandai, Nandya.l Disl-rict by Sri B.yellas"UJirr.,r, S7n S.;B'Nadipi Subbanna - Demand Raised - Noi responded - n"*ar,a.J Arlrourt
not paid - proposal under R.R Act submitted _ Regaiding.Rel: l) O.A No.179 /2O2t,Order Dated:12.10.202g, of Honble NCr..
2) Shorv Causc Noticc No.276r-4llSS-yemagudi/2022, Darcd: 2g.03.1011 .r'
lhc Asst. Direcbr of Mines & Ceology. Banaganapalle
3 ) Demand Notice No. 2Z 6 I _ 4 / LSSO / y en ag:, dt / 2O22,D ated,: I 6 . O 5.2022
issued by the Asst. Director ol'Mines & Geology, Banaganapallc

-x-x-x-
I invite kind attention to the subject and references cited and submit that throLrgh rhe

.clerence 1'r cited. the Honbre NATION GREEN TRIBUAL orders SUo-MUTo basecl on
tlervs item published in Eenadu Daily News on iliegal encroachment of roads therc bve:ica'ating Napa Srabs at 

-parkuru / Ramalrishnapuram of Banaga-napalle and o..r,k,I(olimigundla Mandar, with a direction to take 
"t irrg.rrt action against the 

'ioratory.Furtlrer the case was came up on 0g.02.2024 for final hearing and Honbte Tribunalrttiscd a questions particularly on what steps have taken for realization of penaltr-
imposed and defaulter based on the reports submitted by the authority.

.Lrrther submit that, Sri B.yellasubbanna, s/o Sri B.Nadipi subbanna has
elic.r'ated Lime Stone Slabs (Colour) a quantity of Ll9eQ€g.!4lC in Sy.No.USt-tR ,fYcrragrrdi Village, Banaganapalre Mandal, Nandyal District, Hence the Asst. Director
of lr'lines and Geolory, Banaganapalle through the ret'erence 2nd cited by 5as i.ssuc.d Sho*.
c'ause \orice to defaurter Sri B.yellasubbanna, s/o Sri B.Nadipi subbanna. to suhnrit hcr
explanation rvith in l-5 days from lhe date of receipt ol Shorv Cause Notice. The delhulrcr nor
sLrbnritted any reply to the Show Cause Notice.

Further submit that. through the ret'erence 3'd cited by Divisional Mines and (jcolur:.v.
Il.rt.3rrnapollr has issued Demand Notice to defaulter sri B.yellasubbanna, S/o Sri
t3' Nrrrlipi Subbanna. to pay an anrount of Rs. rJ, zlagu-, The defaurter has not paid D.-rurncrcd
an)o Llnl so l'ar.

I, vierv of the above. I request rhe District Mines & Georogy offrcer, K.rnool to ki.r r
issuc nccessan' certificate under 3 (l) of the Revenue Recovery Act. so as to reco\er the
anrounts fronr Sri B.yelasubbanna, S/o Sri B.Nadipi Subbanna under R.R.Act. lrrc
atldrcss ol'the defaulter is given bclorv.
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fturexune --[
,,GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

Front.
Sri K. Raja Gopal, M.Sc.,
Disisional Mines & Geologr OfEcer (FAC),
lst Ploor, Kankara Gurreddy Complex,
Besides APSRTC Bus Stand,
Bar.ra ganapalli, Nandyala District.

I. r.\o. Il'l l/\(:T/202I I)r. l2-02-202{

:rr.
Sutr : Mines and Minerals - O/o Divisional Mines and Geologr, Banaganapallc,

- NGT - O.A.179 /2O2I(SZ)/ Order Dated:12.10.2023 -lllegal Excavation
of Lime Stone Slabs Black in Sy.No.USHB of Pathapadu Villagc,
Banaganapa.lle Mandal, Nandyal District by Sri Narayana Redd,v, S/o
Chinna Venkat Redd1.' - Demand Raised - Not responded - Demanded Anrount
not paid - Proposal under R.R Act submittcd - Regarding.

lle f : I ) O.A No.l79 /2021, Order Dated:12. 10.2023, of Honble NGT.
2) Shou Cause Noticc No.20094/G/2019, I)ated: I I .02.2021 issucd b1' thc

Asst. Dircctor o['Mines & Ceology, I]anaganapallc

3) Dema.nd Notice No. 2009IVG-|/2019, Dated: 15.03.2021 issuccl lrv

the Asst. I)irector of Mines & Geology. Ilanaganapallc.

-x-x-x-
I inlitc kind attention to the subject and refercnces cited and submil thal through thc

rct'crcnce l" cited. the Honble NATION GREEN TzuBUAL Orders SUO-MUTO basecl on

ne*'s item published in Eenadu Daily News on illegal encroachment of roads there b1'

excavating Napa Slabs at Palkuru / Ramakrishnapuram of Banaganapalle and Otr,k,

Kolimigundla Manda-l, with a direction to take stringent action against the 'r'iolatorl .

Frrrtlrer the case was carne up on 09.02.2024 for Iinal hearing and Hontrle Triburti:rl
raisecl a questions parLicularly on u'hat steps have taken for realization of Penalt\-
imposed and defaulter based on the reports submitted by the authority.

l:urther submit that. Sri Narayana Reddy, S/o Chinna Vcnkat Rcddl has
escalated Limc Stone Slabs (Colour) a quantity of !QJFi-SS,I4!C in St.No.USHl'i r,f
I)irllrirl;ix1u Village, Banaganapalle Mandal, Nandyal District, Hence the Asst. Director
of \lines and Geolory, Banaganapalle through the refcrence 2nd cited by has issued Slrou'

Cuusc Notice to det'aulter Sri Naray:ura Reddy, S/o Chinna Venkat Rcdd1,. io suhntit hel

cr|lrrnation rvith in l5 days from the date of receipt of Shorv Cause Notice. The dethultcr not

subnritted an)- reply to the Show Cause Notice.

ILrrtlrer submit rhat, through the reference 3d cited by Divisional N4incs anJ (ierrlorr

Olliccr. Banaganapalle has issued Demand Notice to defaulter Sri Narayana Rccldl', Slo
Clrinna Vc'nl<at Rcddy. to pay an amount of Rs..l6. t 2.500/-. The defaultcr has not l)aid
Dcnrandcd anrouut so t'ar.

Iu vie*' of the above. I requesr the District lv{ines & Geolog-v" Ofticer. Kurnool to kindh
issur n,.'cessun' certillcate under 3 (l) of the Revenue Recovery Act. so as to rcco\cr thc

Ar'rl()unts lrom Sri Naray,ana Reddy, S/o Chinna Venkat Reddy under R.R.Act. The addrcss

ol-the ticlhultcr is given belorv.

Yours falthfully,

Geolo Oflicer (FAC),
Banaganap Nandyala District.

Address of the defaulter

Sri Nar:wana Rcddy,
S/o Chinna Venkat Reddy
Piithapadu Village, Banaganapalle Mandal,
Naucl-r'lrla District.
Conr subnilled to:
'Ihc l)ilecttrr ol'lllines & Geolog1,, lbrahirnpatnam for favour of information.
I hc District Collcctor & District lrlagistrate, Nandyal for favour of intbnnation.
T1,,. Ili.rri.'r Llin.. -^,{ n-^l^-, r\f+:^-. }\l--'1.,-t f^- f^.,^..- ^r;-f^.-.^.:^-

to,
The District Mines and Geologr OIficer.
Kumool District.

?
Divisional Mines
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,{rr r.r e-xteg ,- fi

GOVERNMENT OF ANDIIRA PRADESTI
DEPARTMENT OF MINES AND GEOLOGY

Fronr.
Sri li. Raja Copai, M.Sc.,
Divisional li{ines & Geoiogr OIIicer (FAC},
1st [.loor, Kankara Gurreddy Complex,
Bc,sicle s APSRTC Bus Stand,
Banr'rganapalli, Nandyala District.

l.r.\o. l2l I /\(;'l'l2(12 I . Dt. l2 -01-l{}1.1

Sir'.

Sub : Mines and Minerals - O/o Divisional Mines and Geologr, Banaganapallc,
- NGT - O.A.179l202l (SZ)/ Order Dated:12.1O.2O23 -tltegal Excavarion
of Lime Stone Slabs (Black) in Sy.No.USHB of pathapaciu Viltage,
Banaganapalle Mandal, Nandl,al District by Sri Veera Bharir.npl:ii,
Demand Raised - Not responded - Demanded Amount not paid - Propttstrl undcr.

R.R Act submitted - Regarding.

Rel': l) O.A No.l79 /2O2L, Order Dated:12.1O.2023, of Hon'ble NGT.
2) Shorv Cause Notice No.2009f/C0019-2, Dated: I1.02.2021 issued b-v

thc Asst. Director r:rl'Mines & Geolog-v" Banaganapallc.
3) Demand Notice No. 2OA9 /Vg/2O19-2, Date<I: 15.O3.2O2 I issucrl il-

the Asst. Director of Mines & Geology, B:rraganapalle

-x-x-x-

I invite kind atlention to the subject and references cited and submil that through rl,c
rel.:rcnce I't cited, the Hontle NATION GREEN TRIBUAL Orders SUO-MUT0 basecl on
novs item published in Eenadu Daily News on illegal encroachment of roacls there b-r,

exc;rYating Napa Slabs at Patkuru / Ramakrishnapuram of Banaganapalle anrl Orvk,
Kolirnigr.rndla Mandal, with a direction to take stringent action against the violarorv.
Frrrtlrcr the case was cane up on 09.02.2024 {or final hearing and Honble Triburral
raisccl a questions particularly on what steps have taken for realization ol penaltY
inrposcd and defaulter based on the reports submitted by the authority.

l:urther submit that, Sri Veera Bhadrappa has excavated Lime Stone Slabs
{Colour) a quantiq' of t2 250 . Sq.Mts in Sy.No.USHB of Pathapldrr Yillare.
I3anlganapa.lle M a:rc.lal, N:urdyal District, Hence the Asst. Director of Mines anci
Gcolol-, Banaganapalle though the ref€rence 2'd cited by has issued Shorv Cause Nr.rrice rtr

dclarrltcr Sri Veera Bhadrappa, to submit her explanation r.vith in l5 da1.s lrom tlt!' datc ()1

rcccill o1'Shoiv Cause Nolice. The de{trulter not submitled any reply to the Shoq,Causc Norice.
liurther submit that. through lhe' reference 3'd ciled by Divisional N,lincs and Geologr

olliccr. Ilanagalapallc has issued Derland Notice to defaulter sri veera Bhadrappa. to pa' arl
Nnr()unt of lls.l6,5l500l-. The defaulter has not paid Demanded anrount so fhr.

In tie*' ol the lrbove. I request tlre Disrrict Mines & Ceology Oflicer. Kurnool ro kindll
issuc rrccessary certilicate u der 3 (l) oi the Revenue Recr:very Act, so as lo rccov!.r the
.lm()unls lront Sri Vccra. Bhadrappa undcr R,R,Act. l'he address of the del'aultrr is uir.crr
bclol.

Yours faitlrfully,
4r

n

To,
The District Mines and Geologv Officer.
Kurnool District.

Divisional Min &
Banaganapa a

Address of the dcfaulter
Sri \rccra Bhadrappil,
Pat hapaclu Village, Banaganapalle Mandal,
Nanclvala District.
(it1ty 511i)1ni11s loi
I hc l)irceror of llincs & Ocolog1,. Ibrahirlpatnarn for f'avour of infonnation.
llrc l)rsrricr Collecror & t)isrrict Magistratc. Nandl,al for iavour ofinlonnation.
I hr I) jrrritr \1ines and (ieolog.v Otlcer. Narrdyal ior iavour of infomration

ology Officer (FAC),
ndyala Dlstrict.
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ANnexune -[
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

Front.
Sri K. Raja Gopal, M.Sc.,
Divisional Miaes & Geologr Olficer (FAC),
I st F'loor, Kankara Gurreddy Complex,
Bcsirlcs APSRTC Bus Stand,
Banir ganapalli, Nandyala District.

Srr

Sub: Mines and Minerals - O/o Divisional Mines and Geologr, Banaganapalle,
- NATION GREEN TRIBUAL - O.A. 179/ 2021 (SZll Order Dated:
12.10.2023 -Illegal Excavation of Lime Stone Slabs (Black) in
Sy.No.USHB of Pathapadu Village, Banaganapalle Mandal, Nandl,al
District by Sri B.Siva Shenkar Reddy, S/o Sri B.Roshi Reddy - l)cnrand
Raised - Not responded .' Dcmanded Amounl not paid - Proposal undcr lt.ll .\c1
submitted - Regarding.

I{el' : I ) O.A No. 179 /2021, Order Dated: 12. 10.2023, of Hontrle NGT.
2) Show Clause Noticc No.2009-2,4/G-Bl'1./2019. Datcd: 01.12.202(l ol'thc Asst,

l)irector of Mines & Cieology. Banaganapalle

3) Demand Notice No. 2009-2/VG-BPLl2Al9, Dated:06.01.202 I issucd
bv the Asst. Dircctor ol'lt'tines & Gcologl', Banaganapallc'

-x-x-x-

I inr,ite kind attcntion to the subjcct and references cited and submit that lhrough the

refucnce l'r cited, the Honble NATION GREEN TRIBUAL Orders SUO-MUTO based on
nervs item published in Eenadu Daily News on illegal encroachment of roads there b5'

excavating Napa Slabs at Palkuru / Ramakrishnapuram of Banaganapalle and Os'k.
liolimigundla Mandal, *'ith a direction to take stringent action against the violaton-.
Frrrtirer the case was calne up on 09.02.2024 for final hearing and Hon'ble Tribunal
ririst <l rr questions particularly on what steps have taken for realization ol Penaltl
imposccl and defaulter based on the reports submitted by the authority.

I;urther submit lhat, Sri B.Siva Shenkar Recldy, S/o Sri B.Roshi Recklv has
excir\'.ttecl Lime Stone Slabs (Colour) a quantity of 25725 Sq.Mts in Sr,.No.USHts ol
l'alh;rparlu Village, Banaganapalle Mandal, Nandyal District, Hence the Asst. Dircctor
o[ ]\lir-rcs and Geologr, Banaganapalle through the reference 2nd cited by has issued Shorr

C'ausc Notice fo det'aultcr Sri B.Siva Shenkar Reddy, S/o Sri B.Roshi Rcddy. to suhntit her

e\PLur:rliorl *ith in I5 days lionr the date ol receipt of Show' Cause Notice. Thc de liurltcr nt,t

sr.rhrnittctl an1, repll' to the Show Cause Notice.

Irurther submit that. tluough the reference 3d cited by I)ivisional I'lincs iurtl (L'ologv
()l'licer. llanaganapallc has issued Demand Notice to delaulter Sri B.Siva Shcnkar Rccld-r'.

S,ro Sri B.Roshi Rcddy. to pay an runount of Rs.26.23.950/-. The delbulter has not plid
[)cntrntlctl amount so far.

ln vierv of the above. I request the District Mines & Geology OtIcer, Kumool ro kindll
issuc rrccessary certiljcale under 3 (l) of the Revenue Recovery Act, so as to rccoYcr thc

iun()unts liom Sri B.Siva Shenkar Reddy, S/o Sri B.Roshi Reddy under R.ll,Act. 'l'lrc

adrhcss ofthe defaultc-r is given belorv.

Yours falthfully,
1[

Divislonal Min Geolo gv fficer (FAC),
Banagana Nandyala District.

To,
The District Mines and Geolog,' Officer.
Xurnool District.

I

Addrcss of the defaulter

Sri IJ.Srr,a Shqrrkar Rcddy
S/o Sri Li.Roshi Reddy
l)al hirpttdr,r Village, Banaganapalle Mandal,
Narr<lvirla District.
Copr suhmilted to'
'I 

hc I) ircctor of illines & Ceologr'. lbrahinrpatlam for far.our of infonnation.
Ihc l)i\rricr Collector dt District N,lagistrate. Nandyal for favour of infonnation

'l h.' t\i(rri., I\r:na. .n,{ /-'l-al^-, Afl:^-. \t-..1.,^l f^-.^.,^,,- ^.:-a^--.t^-

l-r.\o. l2l l/\(i'l12(121, Dt. l2-02-2{)2.1
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From.
Sri K. R4ja Gopal, M.Sc.,
Divisional 

-tr{ines & Geolop Oflicer (FAC},
'I st Floor, Iiankara Gurreddy Compiex, '

Besides APSRTC Bus Stand,
llanaganapalli, Nandyala District.

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OT' MINES AND GEOLOGY

ANNer uPf- -[

to,
The District Mines and Geologl, Officer,
Kurnool District.

\ir
l..r.No. l2 I V\(; 't' l2ll2l. lrt. t z-02-2024

Divislonal Mi es GeoIo
Banagana , Nandy

Sulr : Mi,es and Minerals - O/o Divisional Mines an. Geologr, Banaganapalle,
- 
"NgI - O.A. t7g / 2OZ, (SZl I Order Dated: 12. I O.2OZSliUegat E*.";;;i;nof Lime Stone Slabs J,rtagt) in Sy.No;O+72a of piirur vi[i;,Banaganapalle Manctal, Nandyal District by Smt M.Jayamma, W/o Sri

M. Pra.bhal<ar Reddy - Dcmand Raisett * Not iespon.ed _ D",,"nd.,i An.,o,,ri
nor paid - Proposal undor R.t{ Ao subnritted _ Regaiding.

lict': l) O.A No.l79/2O2l,Order Dared:12. 10.2023, of Honble NGT.2) Shorv cause N.rice No.33/e2/2021, Dared: 04.02.1022 issueduviire
Assa. Director ol.Mines & Ceology, Ban:rganapallc

3) Demand Notice No.33/eZ/2021, Dated:04.02.2o22 issued by the
Asst. f)irector olN{ines & Ceology, Banaganapalle

I invire kind atrcnrion ro rte suu;eciXJalr.r.n..* cited and submir rhat through thc
rcflrencc lr cited. the Hontle NATION CREEN TRIBUAL, orders suo-*ruro basecr on
ne\t's item published in Eenadu Da y News on ilregar encroachment of roads there bvexca'r'irting Napa Slabs at 

,palkuru l Ramakrishnapurarn of Banaganapalle ancr o,.r.k,Iiolimiglundla Manda-I, rvith a direction to take stringent action agai.nst the 
'iolators.Furthc' rhe case was came up on 0g-02.2o24 ror final hearing and Honble Tri[:l.na]raiseri a question p:rticurarly on u,hat steps have taken for realization of penart.r.

irnl:oscd on the (lefaulrers basecr on rhe repoits submitted b)'the authority.
F,rlher suhrnit that, Smt M.Jayamma, W/o Sri M.prabhakar Reddy has excar.ated

L-ime srone slabs {Black) a quantity of 1.66.o2s Sq.r\{ts in Sy.No.304/A of park.r
\ril)agc, Banaganapalre Mandal, Nandyar oistriExence the Asst. Director of ),rincs
ancl (ieolo11i, Banaganapa e firough ths reference 2nd citetl by has iss'ed shorv f.ause\o1ii':c tri tlctrulter Smt M.Jayamma, w/o Sri M.prabhakar Reddv. !o subnrit lrr..r
explanrtion !\ith in l5 days liom the dale of receipt ofshow cause Notice. T;e delhulgr nor
sLrhrnillcri an.r- reply to the Show Cause Notice.

liLr her suhmit that. through the reference 3d cited try Divisional h{ines antj Get.rlor.:r,
( )l1ie e r' llanaganrpallc has issue, Demancr Notice to defa,lter Smt M.Jayamma, w7,o Sri.1'Prabhakar Reddy. to pa!' an amount of Rs.73.dg.g7{/-, The defaulrer has nor paiti
I)cn, anticd amounl so fnr_

ln i'ierv of the abo'e. I reque$ the District luines & Geology orr,icer, Kurnoor ro kindh.
issrrc neecs.sarv certificate under 3 (r) or the Revenue Recovery Ao, so as to recorcr rhc
il'llounts litrnt Smt M.Ja;'amma, w/o Sri ]r{.Prabhakar Reddy untlcr R.R,Act. -l"he 

aLldrrss
ol'rhr (lclxuher is given bclow.

'l 
his is submitred ror |ar..ur of int'ormation and further necessary acrion in rhe marrcr.

Yours falthfully,

er (FAC),

Address of the defaulter
Smr. j\I. ,Javamma,
\Vlo Sri i\,l.Prabhakar Reddy
Dool No.2-4, Bytipeta ,
I3ctharnchcrla Village & Mandal, Nanclyala District.
('o t'tttltntittctl toi
I he [)ir,.,..rtrr ,rl'\lirrts & (ir:ol,rgv. lbrah inrpatrrarn lbr lirvour of ir.rtbrmation.rr( t)r\Ilrcl ('tr]lc-ctor & I)i\lricr 4agjstralc. r.!-andyal lbr faYour of information-l'lre 

l)isrrict t\'tines and Geotogy o{iiier, Nanrtyat ili favou, iilnmnuton.

i stri c t.
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Artsexuce -"-[

GOVERNMENT OF ANDIIRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

F rrrrr:. To.
Sr i Ii llit.ta tiopal- l1.Sc.. The Disrrict Mines and (icolog1' Olhct'r-.
i)ivLsrorrrl \'lrnes & Cicoir:gy' Oflicer (FAC), Iiurnool Disfict.
I st I-'I ror'. K.utlial'a Gurreddy Complcs.
Ri'sirlrs iIPSRTC Bus Stilnd.
Brr rirr.alr ir palli, Ntrndl'ala District.

Lr.lio. l2l l/Ne'U2021. Dt. 12-l\2-2027

Sir'.

Suh : Mines and Minerals - Olo Divisional lvlines and Geolog/, Banaganapalle ,

- NGT - O.A.l79 /2421(SZ)l Order Dated:12.10.2023 -Illegal Excavation
of Lime Stone Slabs (Black) in Sy.No.177l3C o[ Palku r Villagc.
Banaganapalle Mandal, Nandyal District by Sri G.Mallikarjuna l?edcl-v,

S,/o G.Rama Chandra Reddy - Demand Ilaised * Not responded - Dcmutletl
Amourt not paid - Proposal under R.It Act submilted - Itegar,:iing,

l{cl': l}. O.A No. 179 /2O21 , Order Dated:12. i0.2023" of Honble NGT.
2). Show Cause Notice No.250/QLi2021. Dated:25.01.2022 ol'the

Asst. f)ircctor of Miucs & Ceology, Banaganapalle

3). Demand Notice No.250/QLl2021, Dated:14.03.2O22 issued b-r'thc
Asst. Director ol Mines & Geology, Banaganapalle

-x-x-x-

I invire kind a$enlion to the subject and references cited and submit thal through thc

rcli'rcnce l't cited, the Honble NATION CREEN TRIBUAL Orders SUO-MUTO based on

nervs itcm published in Eenadu Daily Nervs on illegal encroachment of roads thcre bi,-

e.rcauating Napa Slabs at Pa-lkuru / Ramakrishnapuran of Banaganapalle and O'n'k.

Kolimigrrndia Mandal, q"ith a direction to take stringent action against the violator.r'.
Fr:rthcr the case was came up on 08.02.2024 for frnal hearing and Honble Tribttnal
raiserl a questions particularly on what steps have taken for realization of Penalrv
imposcd and defaulter based on the reports submitted by the authority.

l-urther submil thal, Sri G.Mallikarjuna Redcly, S/o C.Rama Chandra Redrlv lTas

exc.r\,ated l.ime Stone Slabs (Black) a quantity of 42.?59_ES.!4!S in Sy.No. 177/3C of
Pallirrr Village, Banaganapalle Mandal, Nandyal District, Hence the Asst. Direcro: of
l,lincs and Geologl, Banagalapalle through the reference 3'd cited by hru issucll Slti,rr
('uusc \olice to defoulter Sri G.Mallikarjuna Reddy, S/o G.Rama Chandrl Rctld.v. to

sLrbnrit hcr c'splanation *,ith in 15 days lrom the date of receipl ol Shorv Cause Notice. 'l he

tlcirLrlttr nol submitted any rcply to the Show Cause Notice.
liLrrthcr submit that. through the relercnce 3'J citecl bv Divisiural lr{incs and (icologl

()llice r. llanagarrapallr has issued Demaud Notice to defaulter Sri O.Mallikarjuna Rcdrl.v. S/,-r
().R:rrna Chandra Reddy, to pay an amount of Rs.2$.6d,69?i-. The del'aulter has nol pri.1

Dr'manded anrount so lar.

ln r.iew of the above, I request the District Mines & Geology Officer, Kurnool to kindll
issue nceessan' ccnilicote under 3 (l) o1'the Revenue Recovery Act. so as to rdcovcr thc

an)()unts lionr Sri 0.Malliknrjuna Rcddy, S/o 0.Rama Chandra Redcly untlcr lt.ll...\cl.
l hc rtkircss of the clelaulter is uiven belorv.

Yours faithfully,

Divisional Min fficer (FAC),
, Nan IBanaganapa

Address of the defaulter
S: i ti.ltl.rllikarjuna Rccldy,
S/o (i.llama Chandra Reddy
Door No.6-79, Palkur Villagc,
tjarraganapalie lt{andal, Nandyala District
('opt' stthttrified to:
J'hc l)ircctr.rr oflvlincs & Ceokrgl. lbrahinpatnam lor favour of infonnation.
'l'lrr: I)i:tricl Clollector & l)istricr Magistrate, Nau<lyal fnr favour of infomrarion.
'l he l.)istrict i\lines and Ceologv Ollicer. Nandyal for favour olinlirrmation

a District,

-)

Geology
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ArrtNexuRa .. [-
GOVERNMENT OT ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLO&Y

Irrom,
Sri li. Raja Gopal, M.Sc.,
Divisional Mines & Geologr OIIicer (FAC),
lst l:loor, Kankara Curreddy Complex,
llcsiclcs APSRTC Bus Starrd,
L3lr rrl garrapalli, Nandyala District,

Lr.\o. l2l1l\(;'fl202 l. Dt. I 2-02-2021

Srr.

Sub : Mines and Minerals - t)/o Divisional tlines and Geologi, Banaganap:rllc,
- NGT * O.A.l79 /2A21(SZ)/ Order Dated:12.10.2023 -lllegal Btcavation

oI Lime Stone Slabs {Black) in Sy.No.251/6P of Palkur villag("

Ranaganapallc Manclal, Nandyal District by Sri G'Srinivasrtlu ST'rr

G.Si<ldanna - Demand Raised - Not responded * Demanded Atnount trot paid -

Proposal under R.R Act submitted - Regarding'

I{el': l) O.A No.179/2021, Order Dated:12. 1O.2O23, of Honble NGT'

2) Show Causc r-\olice No.4tl0/QL/2020, Dated:03.02.2022 of thc Asst. I)irr-'cttrr

of Mines & Geology, Llanaganapallie

3) Demand Notice No.480/QLl2A2O,DL.28.O3.2O22 issued by thc

Assl. Director ol Mincs & Ceology, Ilanaganapallie

-X-X.X-

I inr,ite kind allenliou to the snbject and references cited and submi( that thrtrLrgh tlre

nt.rL,rlce l.'cited. the Hontle NATION GREEN TRIBUAL Orders SUO-lr',lUTO bascd on

nr$.s item published in Eenadu Daily News on illegat encroachment of roads lhcrc ir,r'

erc;rvating Napa. Slabs at Palkuru / Ramakrishnapuram of Banaganapalle ar-rti Orvli.

Kolirnigr.tndla Manclal, with a direction to take stringent action against the violatorr'.

Fr.rrtlrer the case was ca:ne up on 08.02.2O24 for final hearing and Honble 'fribrtrral

raiseci a cluestions particularly on what steps have taken for realizatron of Penaltv

irnposecl and defaulter based on the reports submitted by the authority.
[urthcr submit that, Sri (i.Srinivasulu, S/o G.siddanna has excavated Limc Storrc

Slabs (Black) a quantity of g-1-1q40-SS,![E in Sy.No.251/6P of Palkur Villlgc,

ilanlg::napallc Mar:rdal, Nandyal District, Hence the Asst. Director of lt{incs allci

Gcologr., Ba:raganapalle through the reference 2nd cited by has issued Shorv Cause Nrtticc to

dcl;rLrltcr Sri Ci.Srinivasulu. Slo G.Sirtdarna. to submit her explanation w'ith in 1-i cla) s lionr

rhc ilerc ol'rcccipi of Show Cause Notice. The defaulter not submitted any reply lo tltt Shiru

( :rrr:c \oticc.
further submit that, through thc rct'erence 3'r ciled by l)ivisional \{incs antl (icirlorr.

Illnaganapallc has issued Demand Notiqe to defauher Sri G.Srinivasulu, Slo G.Sitlclarnl. to

fl\' lln amount of Rs.2.0?.92rt62]/:. The defaultcr has not paid Demanded amount so far.

ln view ol the above, I request thc District Mines & Geology Oft'icer. Kurnool to kintilv

issut rrccessary ccrtilicate under 3 (l) of ths Revenue Recovery Act, s0 as lo rccovcr tltt'

antr)uuts tiom sri C.Srinivasulu, Slo 0.siddanna under R,R.Act. The address ol'thc

rlclirultcr is given helou'.
Yours falthfully,

Divisional Mine & olo fficer (FAC),
BanagaIIap Nand

Address of the defaulter
Sri (.i.Srinivasulu,
Slo (i.Siddanna
Door No.5lr03 , Palkur Village,
R;rrraganapalle Mandal, Nandyala District.
(.'ottr s u bttrilted to:
I ht })ireclor ol l\lines & Geologl'. lbruhinrpantarn lrrr lblour ol infonnation.
I lrc t)istrict Collector & District Mngistrttc. Nand,v-al for f'avotrr r:f inlbrmation
l he District lv{ines and Geolosy- O{llcer. Nand}'al for tavour of information

To,
The District Mioes and Geologl Officcr,
Kumool District.

ist ric t.

n

25



ANNExuRe -E_L
,GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

From, To,
Sri l(. Raja Gopal, M.Sc., The District Mines and Geolory Officcr,
Divisional Mincs & Geologr O{Ecer (FAC}, Kurnool District.
1st Floor, Kankara Gurreddy Complex,
Besitles APSRTC Bus Stand,
Banaganapalli, Nandyala District.

Lr.No. l2l l/l{GTn02l. Dt. 1242-2024

Sir.
Sub: Mines and Minerals - O/o Divisional Mines and Geolory, Banaganapalle,

- NGT - O.A.l79/2021152)/ Order Dated:12.10.2023 -lllegal Excalaliorr
of Lime Stone Slabs lBlack) in Sy.No. 148/2A of Krishnagiri Village.
Banzrganapalle Mand:il, Nandyal District by Sri SK.Mahaboob [Jirsltr.t.

S/o Sri S.Bada Sahcb - Demand Raised - Not responded - DcmarrtjcJ

Amount not paid - Proposal under R.R Act submitted - Regnrding.

Ilcf : l) O.A No.179l2O21, Order Dated:I2.10.2023, of Hon'ble NGT.
2) Shorv Cause Notice No.l363/QLl202l. Dated:24.01.2022 of the

Asst.Director of \'lines & Geology, Banaganapalle

3) Demand Notice No. 1363 /QLl2O2l, Dt:14.O3.2O22 issued by the

Asst.Director ol' lr4 ines & Geology, Ilanaganapalle

-x-x-x'

I inr,ite kind anention to the subiect and relerences cited and submit that thnrugh the

rclclcncc l'r cited. the Honble NATION GREEN TRIBUAL Orders SUO-MUTO based on

ncs's item published in Eeoadu Daily News on illega-l encroachment of roads thcrc b.v

excavating Napa Slabs at Palkuru / Ramakrishnapuram of Banaganapalle ancl C)\'k,

Iiolimigundla Mandal, utth a direction to take stringent action against the violatc)rJ.

Frrrtlrer the case was catne up on 08.02.2024 for final hearing and Honble Tribunal
raisctl a questions particularly on what steps have taken for realization of Penaltv
imposcd and defaulter based on the reports submitted by the authority.

l'urther submit that. Sri SK.Mahaboob Basha, S/o Sri S.Bada Saheb has illegall,v

escavated without obtain permission and transported (Rehmatti) for a quilntitl' of
2O58 Cbm in Sy.rr*o.148/2A of Krishnagiri Village, Banaganapalle Mandal, Nrttrcivitl

I)istrict, Hence the Asst. Director of Mines and Geologl, Banaganapalle throtruh thc'

rcl.'rerrcc 2nd cited by has issued Show Cause Notice 1o delaulter Sri SK.Mahaboob Bitshii.

Slo Sri S.Bada Sahcb. to submit her cxplanation rvith in l5 days fronr the date of reccipt ol'

Shrrrr' ( uuse Noticc. 'l-hc delaulter not submined any reply to the Shorv Causc Notice.

liurther subrnit that. through thc reference 3'd cited b1' Divisional Mines anrJ (isolotr'.

Ilunurun:rprlle has issucd Demand Notice to defaulter Sri SK.Mahaboob Basha, S/o Sli
S.uiulr Szrheb. to pay an anount ol I{s.E.00,974i-. The defaulter has not paid l)cntandcd

Irlourtt so far.

ln vierv of lhe above, I request the District Mines & Geology Officcr. Kumool to kindlr'

issuc n.'cessarl certillcate under 3 (l) of the Revcnue Recovery Act, so as to recover the

rnrounts tiom Sri SK.Mahaboob Basha, S/o Sri S.Bada Saheb under lt.ll.Act, 'l hc

atltlress trl the defaulter is given belorv.

Yours faith fully,

Divisional s Geoliogy Officer (FAC),
Nandyala District.Banaganap

Address of the defaulter

Sri SI( I{ahaboob Basha,
S/o S.Bada Saheb
Itrrrnparlu {V), SAKN[M)
YSR District.

Copt' subnitted to:
The I)irector of Mines & Ceologv. Ibrahinrpatnam for fayour of information.
Thr: I)istrict Collector & District Magisrrate. Nand,*-al for favour of infomration
'[ hc l)islricl Mines and Oeology Officer, Nandyal for favour of information
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AUU e xuRis -D

Fronr.
Sn Ii. Raja Gopal, M.Sc.'
Dir rsi.nal Mines & Geologr Offrcer (FAC)'

lst li'loor, Kankara Gurreddy Complex,
Besidcs APSRTC Bus Stand,
Ban i r{anapalli, Nandyala District.

Sir,
Letter No. 12 11/NGT t202r. Dated:- l3-O2-2O24

Name and Address of the Defaulter Pena lty
Imposed in Rs.

Smt. M. Jayamma,
w/o Sri M.Prabhakar Rcddy
Door No.2-4, Bytipeta ,

Bethamcherla Village & Mandal, Nandyala

District

Sub:-MinesandMinerals-O/oDivisionalMinesandGeology'
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.17gl2)2t(Sz)l Order Dated:12'10'2023 -Illegal Excavation of

Lime Stone Slabs (Black) in certain Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the following

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - If having any Saving Bank

Accounts in your branch to following persons - Request to stop

all PaYments - Regarding.

Ref:.Hon,bleNATIoNALGREENTRIBINAL,ChennaiordersPausedino,A
No. 179 /2021, Order Dated : 1 2.10.2023.

&&&

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATTONAL GREEN TRIBINAL, Chennai - orders passed on suo-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

07/k, Kolimlgundla Mandal, with direction to take stringent action against the

vlol.tors. Further the case was came up on 08.02.2024 for final hearing and Hon'ble

Trtbunal raised question particularly on what steps have taken for realization of

peraity imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the foltowing persons are involved in

illegal excavation of Lime stone slabs (Black) and encroachment of roads in the

sublect area and this office issued Show causes Notices, they are not responded to

this office show causes Notices. Hence this office has issued Demand Notices and

req,rested to pay the Demanded Amount, they failed to pay the Demanded Amount.

The details are given below.

sl.
No

Remarks

1

d2

Not

yet

paid73,48,874/-

22,96,280/ -Sri G.Sunkanna,
$/o Sri Gurutrnna
Door No.2- l9l ,

Not

yet

pa

GOVERNMENT OF ANDIIRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

To,
The Branch Manager,
State Bank of India,
Nandyal Branch,
Nandyal District.
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40.85.600/-

Sri Nagatimmaiah,
Door N().2-22, S.C.Colon_!,
Yt.rragudi Village, Banaganapalle Mandal,
\trtrri lir I)ist r,r:1

Sr Il.l'r'lll r su Lbrn na.
S,',, Sr I u .r-,:drpi Subba:r:r:r
I)r,,,r \r,. -)- 2 10.
\ ('rlllu(1r Villngr. lli.r naga r rr l.rir lt: Nl cliri,
N,,r l](lya li] I)i$tricl.

73,23,2A0/ -

Sri ( i. Mallikarjuna Rctlci.r',
S/o (i.R.rma Chandra Rcrkiy
Door Nr-,.6-79, Palku r \:ilil1;c.

ala Dist.ictLll tl. r uir llc lllandal

28,66,692

Sri G.Srinivasulu,
S/o C.Siddanna
Dtxrt No.5/203 , Palkur Village,

District.irr:rrl

2,47,92,62r/- pardNot

yet

Sri SI( ]ll;rhaboob Basha.
S/c S.llada Saheb
t{unrpadu {V), SAKN(M)
YSR Dislrict.

8,0o,974/-

Sri Naral'ana Redd_v,
S/o Chinna Venkat Reddv
Pirthapadu Villogc, Banaf{anapalle Mandal,
Ntrnd-vah Di$rrict.

46,12,500/-

Sri Veera Bhadrappa,
Pathapadu Villagc, Banaganapallc Mandat,
Nandyala Districr.

16,51,500/-

:

.\

9

f

Yerragudi Village, Banaganapalle Mandal,

Nandvala District

Sri C. Nagasutrba,
Door No.2- 145, B.C.Colony,
Ycrragudi Villagc, Banoganapalle l\,landal,
Nanct ala District.

Sri IJ. Siva Shenkar Rcdd_,,,

Sl0 Sri tl. Ro$hi Reddy
Parhapad u Village, Banagannpallc Mandal,

10.1 1.920/- Not

yet

pa id

pa rd

Not

yet

pa id

Not

yet

Not

yet

Not

yet

cpa

c1

d26,23,950/ -

pa rd

Not

yet

pa rd

Not

yet

Not

vet

pa

pd

\r rrd ,,, District

I therefore reguest the Branch Manager, State Bank of India, Nandyal. Above

said persons are having any Saving Bank Accounts / Fixed Deposit / Recurrlng

Deposits in your branch, I Request to stop all payments payable to the above

said persons immediately.

I request the Branch Manager, State Bank of lndia, Nandyal District to

extend your co-operation which is solicited in the matter.

Yours faithfully,

Divisional Min olo ffrcer (FAC),

Banaganap Nandyala Distrlct.

Copl' submitted lo The Director of Mi.nes and Ceologr, Ibrahimpatnam for favour of
information.
Cop;- submitted to the District Mines and Geolory Officer, Kurnool for favou r of
information.
Copl' submitted to the District Mines and Geologr Ofiicer, Nandyala for favour of
infornration

I

3

l
l

', '...--'.]

l

I

n I
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A lU^J ExU&|7r - 'ru

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GBOLOGY

Irrom.
Sri I(. Raja Gopal, M.Sc.,
Dir isional Mines & Geologr Officer {FAC},
lst Floor, Kankara Gurreddy Complex,
Bt sir:lcs APSRTC Bus Stand,
Banagzrnapalli, Nandyala District.

to,
The Branch Manager,
Andhra Pragathi Grameena Ba_nk,
Nandyal Branch
Nandyal District.

Sub:-

Ref:-

Letter No. 1211/NcTl202t. Dated:- L3-02-2024

l4ines and Minerals - O/o Divisional Mines and Geology,
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL _

O.A.L79/2O21(SZ)/ Order Dated:12.10.2023 -Illegal Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid - They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders passed in O.A
No.77 9 / 202t, Order Dated : 1 Z.tO.ZO23.

&&&

Adverting to the subject and reference cited and it is informed that the Hon,ble

NATIONAL GREEN TRIBINAL, chennai - orders passed on suo-MUTo based on news
itern publlshed in Eenadu Daily News on illegal encroachment of roads there by
cxca'.'atin9 Napa Slabs (Black) at palkuru / Ramakrishnapuram of Banaganapalle and
owk, Kolimigundla Mandal, with a direction to take stringent action against the
violators. Further the case was came up on 0g.02.2024 for final hearing and Hon,ble
Tribunal raised a question particularly on what steps have taken for realization of
Penalty imposed on defaulter based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in
illega excavation of Lime stone slabs (Black) and encroachment of roads in the
subject area and this office issued Show causes Notices, they are not responded to
this office show causes Notices. Hence this office has issued Demand Notices and
requested to pay the Demanded Amount, they failed to pay the Demanded Amount.
ihe details are given below.

Name and Address of the Defaulter Penalty

Imposed in Rs.

Rema rks

Not paid yet

S

No

I

2 Sri G.Sunkanna.
$/o Sri Curuanna
Door No.2- l g l,
Yerragudi l'lllage.

Narrdyala Dlsrrict

Smt. ,vl. Jal.amma,
W/o Sri M.Prabhakd Reddv
Door No.2-4, Bltipeta ,
Be*rameherla Village & Ma.ndal, Nandyala

District

73,48,87 4/ -

Balagarapalle Mandsl,

22,96,280/- Not pard yet

Srr.
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6

S.i C.Nagasubba,
Door No.2- 145, B.C.Colorl-v,
Yetra$t.li Vrlage, Baiag.ulapalie Maodal,
N rn.1 I)isrri.t

40,86,600/- Not paid yet

Sri Nagatirn aiah,
l)d). lrio.2-22, S.C.Cobqr,
Yciragudi Villagc. BArra8.antpall." lr'landal.
Itxrxl

10,t I ,924/ - l.Jot paid yel

Sri B.Yell.rsuLba.n[,
S,rr: sri H.Nadipi Subbanna
Door No.2-210,
Y{iaglrdi vill{gc, lJirn,tgarlapali.i latldal,
N:urcl .r l)isl ri(]l

13,?3,2AOl- Not paid yet

28,66,692 Not pard yet

2,07,92,621/-

I SrL SK 'lah:rtrool, B,rsha.
Slo S.ltada Sahrb
l1nnpa.1u (Y), SA1(N(M)
YSIi niskicl.

a,o0,9741- Nol ,aiJ yet

Sri Narnlilr]a lleddi',
S l o Chx [r:] venl$ l Reddy
Pttirapa(irl \riLlage, liml?rganopallc Malldsl,
\, rt rd r Dis*it{.

46,r2,54O/- Not paid yet

Si Vi..:ra llhadrdppa,
llnthapal.irl villilg(, IJao,lgalrr{p.tle hlan(lt,
Nltnd a l)islricL.

16,51,500/' Not pald yet

Srj B.Sivi Sherk.{ RcddY
slo Sri lJ.l<oshi lti:ddy
Pa*rap,idu Village, Brtagauapalle Mandql.
I

^l:r 
llis$i.t,

26,23,95A1- Noi pard yet

s11 G.M.lliIffjLll)1 Rcddt,
S.'o {l.ltsrrrri Chail.trtr ilatidi'
I k)')r Io.(). 79, Prdkur \tiliir:lr,

l!).1llarrl,{]
S.i C.Sri:ri!dsirlu,
S/. C.Si{ld{urna
Door No.51203 , l'alkur Villa8.,

Iand a l)isn l(l

Nard nlslricL

Not paid yet

r1l.

10

11

I therefore request the Branch Manager, Andhra Pragathi Grameena Bank,

Nandyal Branch Above said persons are having any Saving Bank Accounts / Fixed

Deposit I Recurring Deposits in your branch, I Request to stop all payments

payable to the above said persons immediately,

I request the Branch Manager, Andhra Pragathi Grameena Bank,

Nandyal Dislrict extend to your co-operation is solicited In the matter.

Divisional Mine o1o o cer {FAC),

Banaganapalli, Nandyala District'

Copl' submitted to The Director of Mines and Geologr' lbrahimpatnam lor far''ou r r.ll'

inlormation.-opy 
"ulmitted 

to the District Mir-res and Geolory Officer, Kurnool for favou r ol

infornalion.
C"p., .."fr*ito.l to the Disrrict Mines and Geolory Offrcer, Nandya-1a for favour ol

information

i

I

9

Yours faithfuIly'

&

I
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A^)N Ervkl'Er

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

Frorrt,
Sri Ii. Raja Gopal, M.Sc.,
Drr isional Mines & Geologr Offrcer (FAC),
I sl l"loor, Kankara Gurreddy Complex,
Bcsiclcs APSRTC Bus Stand,
BiLn aganapalli, Nandyala District.

To,
The Branch Manager,
Andhra Pragathi Grameena Bank.
Banaganapalli
Nandyal District.

lvllnes and Minerals - O/o Divisional Mines and Geology,
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.|79/2021(SZ)/ Order Dated:12.10.2023 -Illegal Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of Palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid - They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders Passed in O.A
No.l79 /2021, Order Dated : 1 2.10.2023.

Sir

Sub: -

Ref: -

&&&

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on neu,s

item published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Orvl'., Kolimigundla Mandal, with a direction to take stringent action against the

vio ators. Further the case was came up on 08.02.2024 for final hearing and Hon'ble

Tril;unal raised a question particularly on what steps have taken for realization of

Penalty imposed on defaulter based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illegal excavation of Lime Stone Slabs (Black) and encroachment of roads in the

sublect area and this office issued Show Causes Notices, they are not responded to

this oifice Show Causes Notices. Hence this office has issued Demand Notices and

reqLrested to pay the Demanded Amount, they failed to pay the Demanded Amount.

51.

No

1 Smt. !"{. Jayamma,
W/o Sri M.Prabhakar Redd1,'
Door No.2-4, B)tipeta ,
tscthamcherla Village &

Nandvala District

Mandal,

2

Name and Address of the Defaulter Penalty

Imposed in Rs.

Remarks

Sri G.Sunkanna,
$/o Sri Guruanna
Door No.2- l9 I ,
Ycrragudi Village, Banaganapalle

Mandal, Nandyala District

22,96,280 / - paidNot

yet

73,48,474/ - Not

yet

pa id

Letter No. 1211/NGT/2021, Dated:- 13-O2-2O24
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Sri C.l{agaslrbba,
Door No.2- 1,15, B-C.Colony,
l'*ragudi Villag!:., Banaganapall*
M{rndal,
i{andyaia Pistdct

10,11,920/-Sri Nagaiimmaiah.
Drtor Nu.2-22, S.C.Colonl,
Yerragudi \iillage, Banagan*pa)k:
Mardal,

I Nand]-ala Di$tric!.
13,23,244/-Si B.Yr:llasubbanna.

Slo Sri B.Nadipi Subbanna
Door N().2-210,
Ycragldi Village, Banaga ntrpalle Mandal.
\.]rl(l].ala Districl,

28,66,692Srr 0 
" 
Mellikarjun{r Rcdtl!..

S,ro li, Ramu Chandta Rcddy
Dr:xrr No.6-79, Palkur Village,
Ir:rniigJr)irpirll(' l\landl,l. l'i.rnrlyrrla
Di$lrict

?,o7 ,92,62L1-

8,A0,97 4/- paicjNot

yet

pa idNct

yet

46,12,500/-

26,73,950/ -Sri B.Sirli Sherkar ReddY
Slo $ri B.Rr:shi Bcddr
I ' , r r I r . r I , . , 

' 
I t r Vllllry,,,.. tt.,n:,;.rrr;,pullt

Ill lir lir,.
liilfi1]\'irlil l)isl..i.l

.1

:

sr; i i.Srir r ivirsuli:t,
i.: ( i..-::.ialrll tl'i

I)r'roI N...i,i!0ii , i)r,ill!: \'iliirtil.
ll;r r'ruga t:a p;r.llr: \ll itrlr l. \;i'l1lllalil
l)isrfi('t.
Sri Sl( $lahaboab Basha.
Slo S-Bada S*het:
Rlmp;rdu (V], SnXli{Xl
YsR District.
S!i i!&r'tlyara I{eddy.
Sl* Chinr, a Ver.rkat Reddy
f'arhapadu Villagc" Ban*grn:rpalle
Mandal,
)r:.1

':r.1 lr llisl!'i!1.
Sri Vccra Ilhadrap;xt,
t .llhaprdu Village, Banagaurplrlle
\li rdtr l,
\.rl ! (l lir ili$t d(:l

40,86,600/- 
:

p aidNot

yet

Nol

yet

pa id

N0t

yet

paid

Not

yel

Not

yet

pald

16,51,5001- Not

y€t

paid

Not

yet

pard

5 pa c

7

I

10

11

I therefore request the Branch Manager, Andhra Pragalhi Grameena Bank,

Banaganapalli Above said persons are having any Saving Bank Accounts I Fixed

Deposit / Recurring Deposits in your branch, I Request to stop all paymenls

payable to the above said persons immediately'

I request the Branch Manager, Andhra Pragathi Grameena Bank,

Banaganapalli, Nandyal District to extend your €o-operation which is solicited

in the matter.

Yours falthfully,

Divisional Mine Geol fice! {FAC},

Banaganapalli, Nandyala District.

copl, oubm tred to The Director of Mines and Geologl, Ibrahimpauarn for faYour of

irforr:ration.
iup1. ,..,t *itted to the District Mines and Geolory Officer, Kurnool for favour of

ir:.lormation.
Copy submitted to the District Mines and Geolory Ofhcer, Nandyala for favour of

iniormation

I

I

1

!

Ij

l

I

l

l
1

l

?
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ANAI ExuPP - trL

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

Fr-orn,

Sri 1... Raja Gopa1, M.Sc.,
Divisional Mines & Geolory Oilicer (FAC),
1sl Floor, Kankara Gurreddy Complex,
Rcsirles APSRTC Bus Stand,
Brr nngarapalli, Nandyala District.

To,
The Branch Manager,
Andhra Pragail Gramecna Bank,
Bethamcherla
Nandyal District.

Srr

Sub:-

Ref: -

Mines and Minerals - O/o Divisional Mines and Geology,
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.4.179/202t(SZ)/ Order Dated:12.10,2023 -Iltegal Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid - They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Hon'ble NATIONAL GREEN TRIBINAL, Chennai Orders passed in O.A
No.L7 9 / 2A27, Order Dated : 1 2.10.2023.

Penalty

Imposed in Rs.

Remarks

&&&

Adverting to the subject and reference cited and it is informed that the Hon,ble

NATIONAL GREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there bv

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapura m oF Banaganapalle and

Or,vk, Kolimigundla Mandal, with a direction to take stringent action against the

vio ators. Further the case was came up on 08.02.2024 for final hearing and Hon,ble

Tribunal raised a question particularly on what steps have taken for realization oi
Penalty imposed on defaulter based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

ilieoal excavation of Lime stone slabs (Black) and encroachment of roads in the

subJect area and this office issued Show Causes Notices, they are not responded to

lhis office show causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount.

The details are given below.

No

1 Smt. M. Jalamma,
W/o Sri M.Prabhakar Reddv
D00r h-o.2-4, Byripcta ,
Bcrhamcherla Village &
Nandlala District

Mandal,

Sri G.Sunkanna,
$oSri Guruanna
Door rr-o.2-191,
Yerragudi village, Banaganapalle

Mandal, Nandyala District

2

paidNot

yet

22,96,2801 - pa idNot

yet

73,48,874/-

Letter No. 1211/NGT/2O21. Dated:- 13-O2-2O24

Sl. Name and Address of the Defaulter
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sri C.Nuga$ubba,
Door No.2-1 45, B.C.Ci:lony,
Yerragudi Village, Barugar-iapalie
trlandai,
Nand Distri.l.
S.i $agati.nmaiah,
Door \.r..1-2r, $.C.Colonl',
Y(rragudi Vilioge , Banaganapalle
Manaiit,.

Distfl(t.
tr i lJ.\'i:il!s!1)l)ii!rni.,
I l Sli iJ.\rdilri SuLltr'rrrn'L
l;r',.r: Sr.r,-l-? 10.
\.r.,.,ll.:r \...,j,'. I j . : r . . 

' 
. ' . 

' 
I : , , ; , l, I1..:'.r,'i.

\nr'rd la ui$tricl
Not

yet

Not

yet

Not

yet

paid

$ri li*r'uyana Rrddy,
S,/o Chinna Vrnkat Rfddy
l'alhapadu Villagc, Ban.{Sanrpaile
l{.ln dal.

paid

Ieorl rl,i l)isrri(:(
10 Not

yet

pa id

Sri B.$iv;r Shenkar Reddy
Slo $rr B.Rosl:i lteddy
['athapn.Ju \iillage, Banrganapalle
l'1rlndirl,
lil!'t(1 rla District.

I therefore request the Branch Manager, Andhra Pragathi Grameena Bank,

Bethamcherla Above said persons are having any Saving Bank Accounts / Fixed

Deposit / Recurring Deposits in your branch, I Request to stop all payments

payable to the above said persons immediately.

I request the Branch Manager, Andhra Pragathi Grameena Bank,

Bethamcherla, Nandyal District to extend your co-operation Which is solicited

in the malter.

Yours faithfully,

Divisional Min Geolo fficer {FAC},

Banaganapalli, Nandyala District.

Co1r1. sLirr,ri,r*c1 to The Dircctor of Mines and Oeologi, Ibrahimpatnam for fm'ortr r:1"

inlorn.rirtion
Cop,v subrnitted ro the District lfines and Geolog' officer, Kurnnol for f;l'r;rt r of
inlurn:iltion
Copv submitted to the District l\4ines a:rd CeologV Officer, Nandyala for favr;ul of

l Not

yet

l

i

.

dpa

pa

pa

-___-_-_l'1-lpard i

i

j

l, Nol

yet

d) Not

yet

c6

)

-q

9 Not

ye!

40,86,600/-

13,23,280/-

28,66,692Sri (}-Mallikarjuna Rericiy'
sl(} (}.Ram.l Chaneira l?rxic-r..

Door No,(r-79, P.lkur Villagr,
Banrgu n*pallr Itandai, liurdta.la
DisLrict

2,A7,92,62L1-Sri {l,Sr-iniva$ulu,
slo C-Siddrnn&
Do.'r Io.5/2O3 , Prdklr Yillngt,
Ilanagan.lpallc Mandal, Nandyala
Di$tricl.

8,00,9741-:lri sK Mahabonb Ba$hll.
Slo S.Bada Snheb
R&mp*du (q, SAKN(I\'1}
YSR Disrrict,

46,12,5001-

16,51,50C/-!iIi \:r.rr. r';r. llit1.1tl rrrp]:r,1,

li! tiri.tl)adu \:ii1lgt. Bll t t: gir c:r p;rl1e

Ilanrli il,
\ r.: lriyr l;r Dist licr,

26,23,9501- paidNot

yet

rlfo:nltion

l

I

l

I

I

I

I

i

l

i

11

x.
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Aufexvt( -tr

Frort-t.

Sri Ii. Raja Gopai, M.Sc.,
I)ir isiona-l Mines & Geolory O{ficer (FAC},

l sr l"loor. Kankara Gurreddy Complex,
Br:sirles APSRTC Bus Stard,
Ba rraganapalli, Nandyala District.

GOYERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

To,
The Branch Manager,
State Bank of India,
Bethamcherla,
Nandyal District.

S 1i

S.rb: -

Ref:-

Letter No. 1 2lr|NGT 12021. Dated:- L3-O2-2O24

Mines and Minerals - Olo Divisional Mines and Geology,

Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
o.A.L79/2o21(sz)/ Order Dated:12.10.2023 -Illegal Excavation of

Lime Stone Slabs (Black) in certaln Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the followinq

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - If having any Saving Bank

Accounts in your branch to following persons - Request to stop

all payments - Regarding.

Hon'ble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O.A
No.779 /2O21, Order Dated : 12. 102023'

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

itern published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Owk, Kolimigundla Mandal, with direction to take stringent action against the

violators. Further the case was came up on 08,02.2024 for final hearing and Hon'ble

Tr-ibunal raised question particularly on what steps have taken for realization of

Pcnalty imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illegal excavation of Lime Stone Slabs (Black) and encroachment of roads in the

subject area and this office issued Show Causes Notices, they are not responded to

thls office Show Causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount.

The details given below,

s

No

Name and Address of the Defaulter Rema rks

1 Srnt. IU. Ja-\'amma,
W/o Sri M.Prabhakar Reddl-
Door No.2-4, B),tipeta ,
Bethamcherla Village &

Nand,vala District

Mandal,

Sri G.Sunkanna,
$lo Sri Guruanna
Door No.2-191,
Yerragudi Village, Banaganapalle

Mandal, Nandyala District

73,48,874/- Not paid yet

2

Pena lty
Imposed in Rs.

22,95,280/- Not paid yet
I
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16,51,500/-

5

11

Yerragudi Village, Banagar.rapalle
Manclal,
Nan ala District.
Sri Nagatimmaiah,
Door No.2-22. S.C.Colony,
Yerragucl i Village, Banaganrrpalle
l!,1andal,
NandVakr t)istrict.
Sri B.Yellrtsttbba.nna,
S 1r: Sri B.Nadipi Subbanna
Door No.2 210.
Yeragr"rdi Village, Banaganapalle
Mandal,
Nandvala District.
Sri G.Mallikarjuna Reddy,
S/o O.Rrrma Chandra Rcddv
Door No.6-79, Palkur Village,
t3anaganap:rlle Mandal, Nandyala
District
Sri C.Srinivasulu,
Slo C.Siddanna
Door No.5/203 , Palkur Village,
lianaganap:llle Mandal, Nandyala
Distrit:t.

B Sri SK Mrth;rlrrrob Basha,
Si o S. Bada Saheb
Rampadu (V). SAKNiM)
YSR District.
Sri Nara"vana lleddy,
Slo Clrinnir Venkat Reddl.
Pathal)adu !'illage, Banaganapalle
l.1andal,
\andvala I )istrict.
Sri vcera [3hadrappa,
l'athapndu Village, Banagnnapalle
N,lilnr.1al,
Nand ala I)rstrict
Sri B.Siva Strcnkar Redd-v
S/o Sri B.Roshi Reddy
Palhapadu Village, Banaganapalle
Mandal,

Sri C.Nagasubba,
Door No.2- 145, B.C.Colonr,

40,86,500/- Not paid yet

10,11,920/- Not paid yet

73,23,240/ - Not paid yet

28,66,692 Not paid yet

2,O7,92,62L/- Not pa id yet

8,OO,974/- Not paid yet

46,12,5A01- Not paid yet

Not paid yet

26,23,950/- Not paid yet

6

7

9

0I

Nan(l!r Iir I )rslrict

I therefore request the Branch Manager, State Bank of India, Bethamcherla,

Nandyal District. Above said persons are having any Saving Bank AcCOunts / Fixed

Deposit / Recurring Deposits in your branch, I Request to stop all payments

payable to the above said persons immediately'

I request the Branch Manager, State Bank of India, Bethamcherla,

Nanciyal District to extend your co-operation which is solicited in the matler.

Yours faithfully,

lt
Divisional Minc Ge olo ificer (FAC),

Banaganapalli, Nandyala District.

copl subrnitted to The Director of Mines and Geologr, ibrahimpatnam for favour of

inlornratir:n.
Copv submitted to t].e Dislrict Mines and Ceologl Ofiicer, Kurnool for firvotrr ol'

infolrnrrtion.
cop1. submitted to the District Mines and Geologr ofhcer, Nandyala for favou r of

in[ormation.

-1

I

I

i
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From.
Sri li. Raja Gopal, M.Sc.,
Drvrsiona1 Mines & Geologr Offtcer (FAC),

lsr Floor, Kankara Gurreddy Complex,
Bt.sirles APSRTC Bus Stand,
Ban :r ganapalli, Nandyala District.

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

To,
The Branch Manager,
State Bank of India,
Banaganapalli,
Nandyal District.

S tf

Sub:-

Ref:-

Letter No. 1211 /NGT/2O21, Dated: - L3-O2-2024

Mines and Minerals - O/o Divisional Mines and Geology,

Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.|79/2O2L(SZ)/ Order Dated:12.10.2023 -Illegal Excavatlon of

Lime Stone Slabs (Black) in certain Survey Numbers of Palkur

Village. Banaganapalle Mandal, Nandyal District by the following

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - If having any Saving Bank

Accounts in your branch to following persons - Request to stop

all payments - Regarding.

Hon'ble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in o.A
No.l7 9 I 2021, Order Dated : 1 2.L0.2023.

&&&

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Owk, Kolimigundla Mandal, with direction to take stringent action against the

violators. Further the case was came up on 08,02,2024 for final hearing and Hon'ble

Tribunal raised question particularly on what steps have taken for realization of

Pe:ralty imposed on defaulter based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illegal excavation of Lime Stone Slabs (Black) and encroachment of roads in the

sub;ect area and this office issued Show Causes Notices, they are not responded to

this office Show Causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount'

Thr: details are given below.

Name and Address of the Defaulter RemarksSI.

No

2

Srnt. M. Jal.amma,
W/o Sri !\{. Prabhakar Reddl
Door No.2-4, Bytipeta ,
Bethamcherla Village & Mandal,

Nand_vala District

Sri G,Sunkanna,
El/o Sri Guruanna
Door No.2- 191,
Ycrragudi Village, Banaganapalle

Mandal, Nandyala District

7 3,48,874/ - Not paid

yet

Not paid

yet

Penalty Imposed

in Rs,

22,96,280/-

l
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40,86,600/ -

L0,tl,920/-

13,23,280/ -

28,66,692

2,O7,92,627/-

Sri SX Mahaboob Basha,
S,i o S.Ba<ler Saheb
Ilampadu (V), SAKN(MI
YSR District.

8,00,974/-

Sri B.Siva Shenkar Redd-v
S/o Sri B.Iloshi Reddl'
['athapadtr Village, Banaganapalle
Mandal,
Nandvala District.

26,23,950/-

l3
I

Sri C.Nagasubba,
Door No.2 - 145, B.C.Colon_v-.,
Yerragudi Village, Banaganapalle
ll'landal,
Nand ala District
Sri Nagatimmaiah,
Door No.2-22, S.C.Colony,
Yerragudi Village, Banaganapalle
N{andal,
Niuid arltr I)istrict.
Sri B.Yellasubbanna,
S/o Sri B. Natlipi Subbanna
Door No.2-2 10,
Yeragudi Village, l3anaganapalle Mandal,
Nand District.
Sri C.Mallikarjuna Reddy,
S/o G. Rama Chandra Reddv
l)oor No.6 79, Palkur Village,
[:]anaganapalle Mandal, Nandyala
Disirict

46,L2,500/-

16,51,500/-

Not

yet

pa id

Not paid

yet

Not paid

yet

Not pa id

yet

Not pa id

yet

Not

yet

Not paid

Not pa id

yet

4

7 Sri C.Srinivasulu,
S

5

o

/o C.Sidclanna
t)oor No.5/203 , Palkur Village,
l3anaganapalle Mandal, Nandyala
District.

Sri Narayana Reddy,
S/o Chinna Venkat Reddy
Pathapadu Village, Banaganapalle
illandal,
Nand tr I)istrict
Sri Veera Bhadrappa,
l'athapadu Village, Banaganapalle
il1andal,

pa d

9

yet

0l

\ i ur(l ala l)istricl
Not

yet

I therefore request the Branch Manager, State Bank of India, Banaganapalli,

Nandyal District. Above said persons are having any Saving Bank Accounts / Fixed

Deposit/ Recurring Deposits in your branch, I Request to stop all payments

payable to the above said persons immediately.

I request the Branch Manager, State Bank of India, Banaganapalli,

Nandyal District to extend your co-operation which is solicited in the matter.

Yours faithfully,

Divisional Mine olo cer (FAC),

Banaganapalli, Nandya District.

Copl' submitted to The Director of Mines and Geolory, Ibrahimpatnam for far,our of
informatior-r.
Copy subnritted to the District Mines and Geolo5, Officer, Kurnool for favottr of
information.
Cop1, submitted to the District Mines and Geolory Offrcer, Nandyala for favour of
information.

11 pa c

I

I

I

I

I

I

l

I

,l
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Frorn.
Sri Ii. Raja GoPal, M.Sc.,
Dir':sronal Mines & Geologr Offrcer (FAC)'

I st Floor, Kankara Gurreddy Complex'
Besicles APSRTC Bus Sta-nd,

Bana ganapaili, Nandyala District.

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OT' MINES AND GEOLOGY

To,
The Branch Manager,
Union Bank of India,
Nandyal Branch,
Nandyal District.

Letter No. l-2 11/NGT t202r. Dated:- 13 -o2-2024

Sir.

Sub:-

Ref:-

Mines and Minerals - Olo Divisional Mines and Geology'

Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
o.a.izglzozt(Sz)/ order Dated:12.10.2023 -Illegal Excavation of

Lime Stone Slabs (Black) in certain Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the following

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - If having any Saving Bank

Accounts in your branch to following persons - Request to stop

all payments - Regarding'

Hon'ble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O A

No. 17 g / 2021, Order Dated : 1 2.1O.2023.

&&&

s. -ruJme and Address of the Defaulter Remarks

Not

yet

pa id

Nandyala

No

Smr. M. Jayamma,
gt/o Sri M.Prabhakar Reddy
Door No.2-4, Bytipeta ,

Bethamcherla ViUage & Mandal,

District

Sri G.Sunkanna,
8/o Sri Guruanna
Door No.2- 191,
Ycrragudi Village, BanaganaPalle Mandal,

Nandrala District

d
2

73,4A,874/-

22,96,280/- Not

yet

pa

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - orders passed on suo-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there by

excavatingNapaSlabs(Black)atPalkuru/RamakrishnapuramofBanaganapalleand

ol.-k,KolimigundlaMandal,withdirectiontotakestringentactionagainStthe
violators. Further the case was came up on 08.02,2024 for final hearing and Hon'ble

Tribunal raised question particularly nd on what steps have taken for realization of

Perally imposed on defaulters based on the repofts submitted by the authority'

In this connection it is to inform that, the following persons are involved in

illeqal excavation of Lime stone slabs (Black) and encroachment of roads in the

subject area and this office issued show causes Notices, they are not responded to

thts oFfice show causes Notices. Hence this office has issued Demand Notices and

reouested to pay the Demanded Amount, they failed to pay the Demanded Amount.

The details are given below.

Penalty

Imposed in Rs.
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Si C.Naga;!bbs,
Door N0.?- l'15, B.C.Colon;r,
Yerragudi village, Banaganapalle Mandal,
Nnnd a Dirtrici.
Sri Nagatirrmaiah,
Door No.2-22, S.C.Colonl',
Ye.rai*rdi Vilhge, Banaganapalle Mandal,
r\dnd i].i;.i l.lisrrict.
:.i: r li i,r'li:trsiI l]1,itr1t)il,
!.',r r.r: 1 ll.\rr1ii:i $ubh;;n:]i,r

\l .r..r r

t r lrlr.lr ll Dist.lir:t.

13,2 3.?BCl- Not

yet

Not

yet

Not

yet

Not

yet

pa id

pa

pa

paid

ca

yet

Not

J rlpa

cpa!

dFa11

Sri Narayar:;i &:ddy,
slo Chinra vcnkat ileddy
Pi{thapadu Villagc, Bana6;rnapalle Mandal,
i\a.nd alii Distriet.

Nol

yet

16,51,500/- pa id
i'trtL;lrrrrlr r. ilbgr:, l)rinrgrri;.rir;:llc 1'1r,-rrjl1.
),;r,:ri','irl.r l)i:ii : lct,
Sri B,$iva Shenk&r Reddy
Slo 5d B.lloshi Retld1.
P1ltllilpr'r.lu Village, Ranaganapalle Mandal,
i\_il r d l. I)isrrlcl

I therefore request the Branch Manager, Union Bank of India, Nandyal Branch,

Above said persons are having any Saving Bank Accounts I Fixed Deposit /
Recurring Deposits in your branch, I Request to stop all payments payable

to the above said persons immediately.

I request the Branch Manager, Union Bank of India, Nandyal District to

extend your co-operation which is solicited in the matter.

Yours faithfully,

:{.

Divisional Geolo Offlcer {FAC},

Baaaganapalli, Nandyala District,

Cop.v subrnitted to The Director of Mines and Geologr, lbrahimpatnam for favour ol
inliirmation,
Cop-t submilted to the District Mines and Geologr OJ[cer, Kurnool for favtrur ol
inlormation.
Cop.1. submitted to the District Mines alrd Gcolory Officer, Na:rdyala for favour r;1'

inlormation

0 , S: i Yrrm llhrLr:ira PPii' Not

yet

40,86,600/- pa idt,tor

yet

10,1 1,920/,

Sri (i. Mrl.iikrrjuna Reddy,
s/o (;.llama Chandra Reddt'
Drxrr No.li-7Q, Ptrlkxr Village ,

Iianagan*palle Mandal, Nandyala Dislrict

28,66,692

2,47 ,92,62U -

a,aa,97 4/ -

: rt (, \l 'ir\,r\r;,lt,
li r,r.! (i Sld(llri!it0
ljr.,rlr )ili.3j:l()3, Pulkur Viliagt.
Ll, r :rril;rna p;.r i ir }1anrial, Lrdl rr l.;r l )is{f ifi ,

Sri SX M.rhaboob B*sha,
s/o $.Sada liaheb
R$mpnri Lt (V), SAKIY{N{I
Y$l? Di$rricr.

LA 11 <An 1-

26,23,9541-

I

l

i

:
i
!

I

i
l

I
I
I

I

i

I

1

I

!

I
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Stt.
Sub:-

Ref: -

Mines and Minerals - Olo Divisional Mines and Geology'

Banaganapalle - Nandval District - NATIONAL GREEN TRIBINAL -

o.l,.ilglzozt(SZ)/ order Dated:12'10'2023 -Illegal Excavation of

t-ime Stone Siabs (Black) in certain Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the following

purron, - Demand Raised - Demanded Amount not paid - They

arehavingduestoGovernment-IfhavinganySavingBank
Accounts in yor. branch to following persons - Request to stop

all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O A

No.17912021, Order Dated:12.10'2023'

&&&

me and Address of the Defaulter Penalty

Imposed

in Rs.

Remarks

Not paid yet

AdvertingtothesubjectandreferencecitedanditisinformedthattheHon,ble

NATIONALGREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there by

excaVatingNapaSlabs(Black)atPa|kuru/RamakrishnapuramofBanaganapalleand

or.r!l,KolimigundlaMandal,withdirectiontotakestringentactionagainstthe
violators,Furtherthecasewascameupon0s.02.2024forfinalhearingandHon,ble

Tribunal raised question particularly on what steps have taken for realization of

PenaltyimposedondefaultersbasedonthereportssubmittedbytheaUthority.

Inthisconnectionitistoinformthat,thefollowingpersonsareinvolvedin
illcgalexcavationofLimestoneslabs(Black)andencroachmentofroadsinthesub

area and this office issued show causes Notices, they are not responded to this office

ShoWCausesNotices.HencethisofficehasissuedDemandNoticesandrequestedto

par the Demanded Amount, they failed to pay the Demanded Amount' The details

are given below,

No

1

2

Smt. M. Jayamma,
w/o Sri M.Prabhakar ReddY
Door No.2-4, Bytipcta ,

Bethamcherla Village &

Nandyala District

\'lanclLrl,

22,96,2401Sri G.Sunkanna.
$/o Sri Guruanna
Drtbl No.2- 191 ,

Ycrragudi Villagc' Banaganapalle

!r1andal, Nandyala District

73,48,874/

Not paid yet

GOIIERNMENT OF ANDIIRA PRADESII
DEPARTMENT OF MINES AND GEOLOGY

Ii'r'rtnr, To'

Sri I(. Raja Gopal, M.Sc., The Branch Manager'

Divisional N'tines & Geologr Offrcer (FAC), Union Bank of India'

1sr l.loor', Kankara Gurreddy Complex, Bethamcherla

lS,.sirles APSRTC Bus Stand, Nandyal District'

Banrrg:rnapalli, Nandyala District'

I
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3 $.i C. N&g3subha,
Door I'10.?- 145, B.C-Colon-'..,
Yeryagudi village, Ban.rganapalle
}{ar,ldal,
.\lrllo ll:l Distri.l.
irr 1; r1r:r't rmrnail h.
L )o1.,r l(,.?-22. S'C.Cltl;r.r,
\'rr(r g'rrli \iilllrgt, Ilil:r;il;l rli,pallr

\and l. Districl.

40,86,6001 Not paid yet

ra,lt,92a/ Not paad yet

[]ot paid yei

Not paid yet

Not paid yel

5

:6

7

Nol paid yet

10 Not pald yet

Not paid yet

I therelore request the Branch Manager, Union Bank of India, Bethamcherla'

Above said persons are having any saving Bank Accounts / Fixed Deposit /

Recurring Deposits in your branch, I Request to stop all payments payable

to the above said persons immediately'

IrequesttheBranchManager,UnionBankoflndia,Bethamcherla'

Nandyal District to extend your co-operation which is soliclted in the matler'

Yours faithfullY,

Divisional &line Geolo cer (tr'AC),

Baraganapalli, Nandyala District.

Copy submitted to The Director of Mines a::d Geolory' lbrahimpatnam for falour ol

inlormatiun.
C"irr' ,;*n*d tr: the District Mines a-nd Geologr Oilicer' Kurnool for fa\.ortr ol

I

11

111[,. rrm ir I i{ ,l-1.

i"r-i,' ..r,rr*n 
"d 

to the oistrict Mines and Geologl offrcer, Nandyala fcrr favour ot

r3,23,2801$ri B.Ye llasubtxrnna,
Slo Sri B.Nadipi $ubl.nnna
ilonr No.2-210,
Ycragudi Village. B&naganrlpalle Mantial'
!ailc la Disirict.

28,66,69?
$l{i, li.liama Chand|a RerltiY
D{ri,r }i{r.6'?9, Palk!t liill{rge,
If a na !',lr n irpallc Mantltl, Nandyala

Sri (;. aliiklrjun{ Rcrirly,

Di$1lioL
7,A7 ,92,62

1/-
Sli (i. Srilr iliisrrh;,
!lrr ( i.:irtlcl::nnr.r
l),:or' \,.r.ii? 3 . Pllhur !illag,e '
':., '.: ..1 ',: ' \:" : \ " i\'': 

'

fri:ir iirt.
Not paid yeta,aa,974l-I

46,12,5A01

Sri Sli ivlrrhaboob Ersh{,
Slo:l.nada SahcL)
Rampl<lu lvl, SAKN il\'l)
YSR Ilr.irict.
Sri Naru1-ana ReddY,
$f0 Clunna venkal Rrd<11'

Pr rapadu \rillagc, l]onst{ilnapalle
I{rtntlai,
\l nrlr'r lir Districl

16,51.5001Sri \.'(:*r a BhadruPPn,
Il l.hapirdu Yillage , Banaganapalle
:!r.1!!dlr 1,

\.1rl(l la Districl-
26,23,950/

Sl() Sri U.Roshi Reildt
padrapadu Village, llaru gadepalle

Mandrl,

sri 11. Srra Slle rlia. Ilrrldv

Naldr';rll l)istrir:t-

inlorntltior:t

I

I

l
I

1

l

l
i

I

I

l

I

I

I

1

i

l

i

x.
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Fronr,
Sri Ii. Raja Gopal, M.Sc.,
Dir isional Mines & Geolory Oftrcer (FAC),

Ist Floor. Kankara Gurreddy Complex,
Besrries APSRIC Bus Stand,
Baniiganapalli, Nandyala District.

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

To,
The Branch Manager,
Union Bank of India,
Banaganapalli
Nandyal District.

Si r,
Sub:-

Letter No. L211 INGTI2O2L . Dat ed.:- l3-O2-2O24

lvlines and Minerals - Olo Divisional Mines and Geology,

Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.L7gl2)2l (SZ)/ Order Dated:12.10.2023 -Illegal Excavation of

Lime Stone Slabs (Black) in certain Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the following

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - if having any Saving Bank

Accounts in your branch to following persons - Request to stop

all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O'A

No.l79 / 2021, Order Dated : 1 2.'1O.2023.
Ref:-

&&&

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - orders passed on suo-MUTO based on nevrs

item published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Orrk, Kolimigundla Mandal, with direction to take stringent action agalnst the

violators. Further the case was came up on 08.02.2024 for final hearing and Hon'ble

Tribunal raised question particularly on what steps have taken for realization of

penalty imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved ln

il e_oat excavation of Lime stone Slabs (Black) and encroachment of roads in the

sublect area and this office issued show causes Notices, they are not responded to

this office Show Causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount'

I hc details are given below.

Sl. i Name and Address of the Defaulter Penalty

Imposed in

Rs.

Remarks

73,48,A7 4/ - Not paid yet

-l
No

1 Smt. NI. Jayamma,
W/o Sri M.Prabhakar RedclY

Door No.2-4, Bytipeta ,

Bethamcherla Village & Mandal, Nandyala

iDisrricr.

2 Sri G.Sunkanna,
E/o Sri Curuanna
Door No.2-191,
Yerragudi Village, Banaganapalle Mandal,

Nandvala Disrict

22,96,280/ - Not paid yet

it
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40,86,600/-Sri C.Nagasubl:a,
Door No.2- l 45, B.C.Colony,
Yerragldi village, Balaganapalle Mandai,

ala DistrictN

Not paid Yet13,23,280/ -

28,66,692
Slo (l.ll.rma Chandra Rcdd-r
l)oex No.6-79, Palkr-rr Vil|:rge,

Sn (i. \1allikarjur.ra Reciri"r,

c lvl"rnrlal Nrnd ala Disrricllla
7,A7,92,62r/-

8,OO,97 4/-

Nol pald yetSri Narayitrra RcddY,
s/i) Chinna Vcnkal Redd]
Parhapadu Villagc, Ban.rganapalle Mandal,

46,r2,504/-

Disrricr\ilnd
Not paid yet16,51 ,500/-Sri Vccra LlhadraPpa,

Parhapadu Yillagc, Banaganapalle Mandal,
:\ Jrr(l illa liistdct.

26,23,950/ -Sri B.Siva Shenkar ReddY

Sio Srr B.ltoshi Ilcddl'
!'o'h.rp.rciu Villagc, Banagcnapirlle Mandal
Nantl ai, l)rslricl

l

Sri Nagatimma iah,
lloor No.2-22, S.C.ColonY.
Ycr.a!l.tcli Villnge, Banagan.ipalie Manclal'
\zrr ola l)islri(:t.
Sri B.Yella$ubbanna,
Slo Sri E.ladipi Subbanna
D0or No.2-210,
Yeragudi Village, Banaganapalle Mandal'

Not paid yet

10,11,920/- Not paid yet

Not paid yer

Not paid yet

Not paid yet

Not paid yet

\iilr la Distlict.
6

Sri C.Srinivasulu,
S/o O.Siddanna
Do0r No.51203 , Palkur Village,

r
Llilrl ik M:rnth1 )i.r]1d ala Llislrict.
Sri Sl( l\,1a.h;tb00b I3asha.
S/o S.Bada Ssheb
Itampadu {V), SAKN{M}
YSR District.

9

10

11

IthereforerequesttheBranchMenager,UnionBankof]ndia,Banaganapalli

Above sairl persons are having any Saving Bank Accounts I Fixed Deposit /

Recurring Deposits in your branch, I Request to stop all payments payable

to the above said persons immediately'

IrequesttheBranchManager,UnionBankoflndia,Banaganapalli,

NandyalDistricttoextendyourco.operationWhichissolicitedinthematter.

,"\'
rl .

Divlslonal Mines ology cer (FAC),

Banaganapalli, NandYala District'

Coi:y submitted to The Director of Mines and Geolory' Ibra-himpatnam for favour ol

information.
6"f;;-;;;n,"d to the District Mines and Geolo5' Of{icer' Kurnool for iavor:r of

information.
l"rr,'*rl*r,"d to the Districl Mines and Geolory Oflicer, Nandyala for favour ol

rnlormation

I
i

I

I

I

L

I

l

I

i

Yours falthfullY,
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GOVERNMENT OT ANDHRA PRADESH
DEPARTMENT OF' MINES AND GEOLOGY

Fr-orn,

Sri l(. Raja Gopal, M.Sc.,
Divisiona.l Mines & Geolory OIEcer (FAC),
1sr Floor, Kankara Gurreddy Complex,
Bcsides APSRTC Bus Stand,
Bar.ra ganapalli, Nandyala District.

To,
The Branch Manager,
Canara Bank of India,
Bethamcherla,
Nandy'a.l District.

Sir,
Sub:-

Letter No. L21l INGT 12O21. Date d.r L3-O2-2O24

Mines and Minerals - O/o Divisional Mines and Geology,
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.17912027(SZ)/ Order Dated:12.10.2023 -Ittegal Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid - They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders paused in O,A
No.l79 / 2O2L, Order Dated: 1 2.10.2023.

Ref:-

&&&

Adverting to the subject and reference cited and it is informed that the Hon,bte

NATIONALGREEN IRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

item published In Eenadu Daily News on illegal encroachment of roads there by

ercar.,ating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Owk, Kolimigundla Mandal, with direction to take stringent action against the
violators. Further the case was came up on 08.02.2024 for final hearing and Hon'bte

Tribunal raised question particularly on what steps have taken for realization ol
Pcnalty imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illegal excavation of Lime stone slabs (Black) and encroachment of roads in the

subiect area and this office issued show causes Notices, they are not responded to
this office show causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount.

The details are given below.

51.

No

Name and Address of the Defaulter I penalty

irmposed
i

Remarks

Rs.

73,48,874/- Not paid yet

n

1 Smr. i\{. Ja5-amma,
/o Sri IU.Prabhakar Redd1.

Door n-o.2-4, Bytipeta ,
Bethamche rla Village & Mandal,

Nandyala District

Sri G.Sunkanna,
$/o Sri Guruanna
Door No.2- 191,
Yerra$rdi Village, Banaganapalle

Mandal, Nandyala District

2 22,96,280/ - Not paid yet
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40,86,600/-

t0,t1,920/-Sri Nagatimmaiah,
f)oor No.2-22, S.C.Colonl'',
Yerragudi vill6ge, Ba naganapalle
Mand.rl,
Nlrn<1 i1l.t l)rstrict

13,23,280/-Sri B-Yellasubbanna,
S/o Sri B.Nadipi Subbanna
Door No.2-2 1O,

Yeragudi Village, Banaganapalle Mandal,
i\.1l'to ,rla Drst rict.

2A,66,692

2,O7 ,92,621/-

8,q0,97 4l-Sri SK Nl haboob Basha,
S/o S.Bada Saheb
ll;r rnp;rdu (Vl, SAK]\*(lll)
YSll I)istricl.

46,12,500/ -

Not paid yet16,51,500/-Sd Vsera Bhadrappa'
Pathapadu Village, BanaganaPalle
M zrndal.
\and lo l)rsrIict.

26,23,9501-Sri B.Siva Shenkar Rcddy
S/o Sri B.Roshi Rcdtl)'
Pathapadu Village, Ba naganaPalle
i\1.l nd{l,
Nrrrr<i alil Drstrict.

3 Sri C.Nagasubba,
Door No.2-145, B.C.ColonY,
Yerragudi Village, BanaganaPalle
lvlandal,
r\,lll(l la Disrric!,

Sri C.Mallikarjuna ReddY,
S/o G.Rama Chandra ReddY
D0or No.()-7q, Palkur Village,
Birnaganapalle lr{andal, Nancllala
Distl'ict
Sri C.Srinivasulu,
S/(, G.Sitlrlurrna
Door No.5/203 , Palkur Villagc,
Bunaganapalle Mandal, NardYala
Dist.ict.

Sri Naraytua Reddy,
S/o Chinna Vcnkat Reddy
Pathapadu Villagc, BanaganaPalle
Mandal.
N atrd la Disr rict.

Not paid yet

Not paid yet

Not paid yet

Not paid yet

Not paid yet

Not paid yet

Not paid yet

Not paid yet

4

(.

1

I

C

11

I therefore request the Branch Manager, canara Bank oF India, Bethamcherla,

Above said persons are having any saving Bank Accounts / Fixed Deposit /

Recurring Deposits in your branch, I Request to stop all payments payable

to the above sald persons immediately.

I request the Branch Manager, Canara Bank oF India, Bethamcherla,

Nandyal District to extent your co-operation which is solicited in the matter.

Yours faithfully,

-\f
Ir.

Divisional Mines olo fficer {FAC),

Banaganapalli, Nandyala District.

copy submitted to Tl.re Director of Mines and Geolog/, ibrahimpatnam for favour of

information.
Co;r, ";O,,,n,"d 

to the District Mines and Geologr Ofhcer, Kurnool for fa'our of

infornation,
Copi sutmitted to the District Mines and Geologr Officer, Nandyala for fa'or"r r ol

information.

I

I

i

I

I

I

I

I

I

I

I
I

I
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AN^lExUlE -ttr

GOITERNMENT OF ANDHRA PRADESH
DEPARTMET,IT OF MINES AND GEOLOGY

Fr ort,
Sri I(. Raja Gopal, M.Sc.,
Divisional Mines & Geolory Oflicer (FAC),
lsr Floor, Kankara Gurreddy Complex,
Besides APSRTC Bus Stand,
Bana ganapalli, Nandyala District.

To,
The Branch Manager,
Canara Bank of India,
Nandyal Branch,
Nandyal District.

Letter No ,I2LL/ NGT/ 2021. Dated :- 13-O2 -2024

Sub:-

Ref:-

Mines and Minerals - Olo Divisional Mines and Geology,
Banaganapalle - Nandyal District _ NATIONAL GREEN TRIBINAL _
o'A.179/202L(sZ)/ order Dated:12.10.2023 -Iilegar Excavation of
Lime Stone Slabs (Black) in certain Survey Numters of palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid _ They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons _ Request to stop
all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders paused in O.ANo.t79 /2021, Order Dated : 12. 102023.

Adverting to the subject and reference cited and it is informed that the Hon,bte
NATIONAL GREEN TRIBINAL, chennai - orders passed on suo-MUTo based on news
itenn published in Eenadu Dairy News on ifiegar encroachment of roads there by
excavating Napa srabs (Brack) at parkuru / Ramakrishnapuram of Banaganapaile and
owk, Kolimigundra Mandar, with a direction to take stringent action against the
violators. Further the case was came up on 0g.02.20 24 for ftnar hearing and Hon,bre
Tribunal raised question particularly on what steps have taken for realization of
Penalty imposed on defaurter based on the reports submitted by the authority.

In this connection it is to inform that, the foflowing persons are invorved in
illegal excavation of Lime stone srabs (Brack) and encroachment of roads in the
subjecr area and this office issued show causes Notices, they are not responded to
this office show Causes Notices. Hence this office has issued Demand Notices and
requested to pay the Demanded Amount, they faired to pay the Demanded Amount.
The details are given below.

No

st. Name and Addre ss of tlte Defaultei

Smr. M. .Iayamma,

Mandal,

Remarks

Not paid yet
I

lV/o Sri M.Prabhakar Reddv
Door No.2-4, Bytipeta ,
Berhamcherla Village &
Nandyala District

E Sri G.Sunkanna,
$/o Sri Guruanna
Door No.2- l9l,
Yerragudi Villagc, Banaganapalle

Mandal, Nandyala Disricr

Penalty

Imposed in
Rs.

22,96,280/- Not pa jd yet

Sir.

73,48,874/-
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3 $r'i C. Nagasubba,
Door i\ao.2- 1,.5, B.C.Colonl',
\ r ! rrgudi lillage, BanaganaPa:le
\{rndal.
\r r:C .1la Di$firr

tri lij \'.rlli:s.llrbl l,l Illr..
:iio !r !i.\ir(ipl Sul]hirrrniir
1)r,rr Io.! -f 1t).
'1 .':;it.:uii !illilllr:r. lill,rl;.r 11;:lnl pr lll \ll,tlr|rl,

lit l)is',r'icl

40,86,6001- Not paid yet

Not paid yet

Not paid yet

4

\
5 Sri {1. tlallikr{rjr rra Rtdd}',

S j'o ai.]l{lrra Chu.rxira RcC<i.,--

l.lr.,rr i!o.6-7q, Pirlkur Viliag!..
!lartaganap*ile Mandal, liandyaia
i)isrr icl

$ri Yeera BhadropPa,
Fathapadu Vil!*ge, BanaganaPallc
Itlrtndal,
lir d oLr I)i$(rict
Sri lt,Siva Shcnklr Redd]

Not paid y?i I

Not paid yet

Not paid yet

Not paid yet

Not pald yEt

26,23,9sO/- Not paid yet

t

9

1

11
Sr'o Sr i B.Roshi ll.:cldr,
lrirl l'lill)tr.1ti !iiltrgL:. ll;,ittlriial'lap;i11,::
\i r'r rrrl:r1.

lii r nl1'r la I)i:ii.i(1..

ithereforerequesttheBranchManager.CanaraBankoflndia,Nandyal

Branch, Above said persons are having any Saving Bank Accounts / Fixed Deposit

/ Recurring Deposits in your branch, I Request to stop ail payments payable

to the above said persons immediately'

lrequesttheBranchManager,CanaraBankoflndia,NandyalBranch,

Nandyal Districl to extend your co-operation which is solicited in the malter'

Yours faithfullY,

Divisional Mine Geolo fficer (FAC|,

Copv submitteel to The Director of Mines and Geology, Ibrahimpatnam for lavotlr of

information.
c"pl. ,ii1r*n.d to rhe Districr Mines antl Geologr oificer, Ku.nool for far.nrrr of

inlrrnnation.
i_pr:'1.,i*ir*d to the District tr{inen and Geolog,- Officer, Nandyala for fa'our of

infolrnat-ion.

ra,11 ,924 / -S.i Nrlgatimm{i.th.
l)oor No.2-!?, $.C.ColonY'
\, rr:,,gudi v illufir. lIrnegln.,nallc
Mandal.
N&!d|ala Dis$iel

13,23,244/-

28,66.592

?,07,9?,621/-sri (1. Srini!as!1 lu,
!.:r) (i.Sr.i]i{nrta
l.!,,r' :.r<.:.;rt l0.il , Prrlkrtr !rli.:r1t,
j:.,r .,.,r: : . ' \' ',.1. .. \ r.'.. i

i.)i5l.fi!rl.
8,AO,974/ -Sri SK ['lahtboob lltrsha,

Slo S.ljarja $ahel:
Rampad!. fV,, S.{KN{M}
YSR Dislricl.

46,12,500/-$r"i Narayaoa Reddy,
.$10 Chinna Velrkat tsddl
Ihrh*padu Villugc, BanaganaPalle
Mandal,

&la Di$lrict.
16,51,5001-

l

i

7l

I

1

?
Banaganapalli, Nandyala I)istrict'
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AV,Uexu(e 
jG

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

From,
Sri I(. Raja Gopal, M.Sc.,
Divisional Mines & Geologi Oflicer (FAC),
l st Floor, Kankara Gurreddy Complex,
Besides APSRTC Bus Stand,
Banaganapalli, Nandyala District.

to,
The Branch Manager,
Canara Bank of India,
Banaganapalli,
Nandyal District.

Srr
Letter No. l2ll{NGTl2O21, Dated:- t3-o2-2024

I4ines and Minerals - O/o Divisional Mines and Geology,
Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.|79/202L(SZ)/ Order Dated:12.10.2023 -Illegat Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of Palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid - They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Honble NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O.A
No.t79 I 2021, Order Dated : 12.LO.2023.

&&&

Remarks

SmL lU. Jayamma,
Wlo Sri trl.Prabhakar Reddy
Door No.2-4, Bytipcta ,

Be*ramcherla Village & Mandal, Nandyala

District

Not

yet

Sub:-

Ref:-

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, Chennai - Orders passed on SUO-MUTO based on news

itern published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa Slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

Or',rk, Kolimigundla Mandal, with direction to take stringent action against the

violators. Further the case was came up on 08.02.2024 for final hearing and Hon'ble

Trlbunal raised question particularly on what steps have taken for realization of
Penalty imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illegal excavation of Lime Stone Slabs (Black) and encroachment of roads in the

subject area and this office issued Show Causes Notices, they are not responded to

this office Show causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount.
The details are given below.

st.

No

1 Not

yet

I

i

pa,d 
l

I

2

Name and Address of the Defaulter Penalty

Imposed in Rs.

Sri G.Sunkanna,
$/o Sri Guruanna
Door No.2- 191,
Yerragudi Village, Banaganapalle Mandal,

Nandyala District

22,96,280/ - pa id

73 48,874/-
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4 0,86,600/ -

to,LL,92A/ -Sri Nagatiolmaiah,
Door No.2-22, S.C.C.rlon-Y,
Yerrirgudi Village. Banaganapalle Mandal,

:rla I)isl rict.
t3,23,24O/- paidNot

yet

2,07 ,92,6211-

8,00,97 4/ -

46,12,5AA/-Sri Naltl anr Rcddy,
S/o Chinna Vcnkat lleddy
Patlr:rpird u Village, Barnaganapzrlle Mandal,
i'. r r ::, i .,1: r l)rs:trr't

16,51,500/

26,23,950/ -

l

7

Sri C.Nagasubba,
Door No-2-145, B.C.Colony,
Yerragudi Village, Banaganapalle Mandal.

'dla District.

Sri B.Ycllasubban na,
S/o Sri fl.Nadipi Subbanni:r
0(}or Ni)-2-.11 0.
!r'r:rrlrrLir ViLi,rgt . Iirrnirgirrri,p,rilr' llanrlirl.
Irn( j\,rlir l)rstrict
Sr r t i ll.rlir,::rljrrnir Rcrltll,
Sr {r ( l.llln,lr (lh;rndrl lirtl<h
Dool No.(r -1'!.1. I']alkur Viilrrgr,
Rllna llc lr'landal irIl IJisi. r( l

Sri (l.Srinivitsulu,
S/o C.Siddanna
Door No.S/203 , Palkur Village,

Not

yet

Not

yet

Not

yet

Not

yet

Not

yet

pa rd

pa rd

pa id

pa a

)

2 8,6 6,692 Not

yet

Nct

yet

Not

yet

pard

parcj

pa

llrnir lic Mundal
Sr SI( \1;)lrilx)ol) B.rsha.
.s ,,5.11.(iil S.rhcl)

, Ilirrn P.rrlu l\'I, SAKIi\ll
YSR l)rstriei

Sri vccra Ilh.tdr,rpp.r,
Pi.thapadu Villagc, Bunaganapalls Mandal,
Nandyala Ditilrict.
Sri U-Siva Shcnkar Rcddl-
S/o Sri B.l{oshi RcddS'
Pathnpird Vilkrgc, Bana;Srnapalle Mandal,

01

pa rd

Nanti ala l)ist cl.

I therefore request the Branch Manager, Canara Bank of India, Banaganapalli

Branch, Above said persons are having any Saving Bank Accounts I Fixed Deposlt

/ Recurring Deposits in your branch, I Request to stop all payments payable

to the above said persons immediately.

I request the Branch Manager, Canara Bank of India, Banaganapalli,

Nandyal District to extend your co-operation which is solicited in the matter.

Yours faithfully,

Divisional Mine lo er (FAC),

Banaganapalli, Nandyala District.

CopY submitted to The Director of Mines and Geolog/, Ibrahimpatnam for fetvour of
informrition.
CopI submitted to the District Mines and GeoloS' Otficer, Kurnool for farrrur of
infr.irnration,
Copv submitted to the District Mines and Geolog,'Officer, Nandyala for favour of
inforrnutiott.

Nrr r rrlr irlu Distri<:t.

{

1 m
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At)ilExtrl| -u
GOVERNMENT OT ANDHRA PRADESH

DEPARTMENT OF MINES AND GEOLOGY

I'tr'tm,
Sn I(. Raja Gopal, M.Sc.,
Dilisional Mines & Geolory Oflicer (FAC),
lst Floor. Kankara Gurreddy Complex,
Bcsides APSRTC Bus Stand,
Banaganapalli, Nandyala District.

To,
The Branch Manager,
HDFC Bank,
Bethamcherla,
Nandyal Districr.

Str

Sub:-

Letter No.1 2rtlNcTt 2021, Dated:- L3-02-2024

Mines and Minerals - Olo Divisional Mines and Geology,
Banaganapalle - Nandyat District - NATIONAL GREEN TRIBINAL _
O.A.L79/zOzL(SZ)/ Order Dated:12.10.2023 -Illegal Excavation of
Lime Stone Slabs (Black) in certain Survey Numbers of palkur
Village, Banaganapalle Mandal, Nandyal District by the following
persons - Demand Raised - Demanded Amount not paid _ They
are having dues to Government - If having any Saving Bank
Accounts in your branch to following persons - Request to stop
all payments - Regarding.

Hon'ble NATIONAL GREEN TRIBINAL, Chennai Orders paused in O.A
No.l79/2O21, Order Dated : 12.1O.2023.

Ref:-

&&&

Adverting to the subject and reference cited and it is informed that the Hon,bte
NATIONAL GREEN TRIBINAL, chennai - orders passed on suo-MUro based on news
item published in Eenadu Daily News on illegal encroachment of roads there by
exca'/ating Napa slabs (Black) at palkuru / Ramakrishnapuram of Banaganapalle and
owk, Kolimigundla Mandar, with a direction to take stringent action against the
violators. Further the case was came up on 08.02,20 24 for ltnal hearing and Hon,ble
TribLrnal raised a question particurarry on what steps have taken for rearization of
Penaity imposed on defaurters based on the reports submitted by the authority.

In this connection it is to inform that, the folrowing persons are invorved in
illegal excavation of Lime Stone slabs (Black) and encroachment of roads in the
subject area and this office issued Show causes Notices, they are not responded to
this office show causes Notices. Hence this office has issued Demand Notices and
requested to pay the Demanded Amount, they faired to pay the Demanded Amount.
The details are given below.

Sl. Name and Add
No

Smt. M. Ja).amma,

Sri G.Sunkanna,
$/o Sri Guruanna
Door No.z- l9l ,
Yerragudi Vitlage,

Nandyala Distdcr

W/o Sri M.Prabhakar Reddv
Door No.2-4, Bytipeta ,
Bethamcherla Village & Mandal, Nandyala
District

ress of the Defa u lter Remarks

Not pa id yet

t

73,48,874/-

Banaganapalle Mandal,

22,96,280/ - Not pa jd yet

Penalty

Imposed in Rs.
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-qri C.Nagasubba,
Door i$o.?- 145, B C.ColonY,
Yetr-agudi Village, Banagarapalle ManCal,
\ .rl,r Dislrict.
SIi Nagalimmaiah,
Drlor No.2-22, S,C'Colon5,
Ycrrag[di Viiiagc, Banaganapalle Mandal,
l..and ]a Disarict,
Sri B.Yellaiubbannt!
Slo Sri B.NatliPi Subbanna
l){,o. }io.2-.1 10,
Ycragudi Villag., Banaganapallc Mandal,
\and l,r Dlrl ricr.
-ii i;. lttatlirr,,iuna Rcdrl-r,
S,,'o (i.Ra:ru Chandra lle<ldY
I)r0. l\o.0-7!, Palkr-rr Vilhgc,

le Mon<llil Nandvlrh DisLiie I

Not paid yet

Not paid yet

Not paid yet

-1

:

.'
2A,66,692

Ilil
Not paid yet

Not paid yel

Not paid yet

IthereforerequesttheBranchManager,HDFCBank,Bethamcherla,Above

saidpersonsarehavinganysaVingBankAccounts/FixedDeposit/Recurring

Deposits in your branch, I Request to stop all payments payable to the above

said persons immediatelY'

lrequesttheBranchManager,HDFCBank,Bethamcherla,NandyalDistrict

ro extend your co-operation which is solicited in the matter'

Yours faithfullY,

Divisional IvIin olo Officer (FAC),

Banaganapalll, Nardyala District.

Copy submitted to The Director of Mines and Geolory' Ibrahimpatnam for favour ol

iTrformation.
c"pr: iJ*i""d to the District Mines and Geologr Officer' Kumool for favour ol

information.
i:r;;,';ttn*d to rbe District Mines and oeo1ory O{Iicer, Na:rdyata for favour of

ir-rlbrmation.

1

I

!i

11

40,86,500/-

10,1 1,9201-

13,23,?aol -

Not paid yet

2,07,92,67t/-Sri (i.Srinivilti!1lu,
Slo (i.Siddrrrna
Door N0.5/?03 , Pa'lkur Villtge,

la Districr1lc l{anda NandLilanii
8,00,974/ -Sri Sli Mahaboob Basha,

S/0 S.Bada Saheb
Rnopadu {V), SAI{!\I{M)
Y$R Districi.

Not paid yet46,L2,500/-Sri Nlrayata ReddY,
S/ o Chinna Vcnkat RedtlY
I'athap:rclu Villagc, Bzrnaganap.rlle Mandal,
Nrnd!ala Dis!i'ict

Not paid yel16,51,500/-Sri Ycr:t it lith rdrnPPa,
pathapadu Village, Banatganapallc Mandal,

la DisrrictNr
?6,23,95A/-Sri B.Siva Shenkar ReddY

Slo Sri B.Roshi Redd}
pxth.rpadu \iillage, Ilanaganapalle Mantlal,
\a tl(] lrLi I)isirict.

i

I
l

l

I

I

1

I

I

I

I

I

I

lr"
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Antl.rcxv[E -U

From,
Sri K. Raja Gopal, M.Sc.,
Dirrsional Mines & Geologz Oflicer (FAC),

lst Floor, Kankara Gurreddy Complex,
Besicles APSRTC Bus Stand,
Banaganapalii, Nandyala District.

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES AND GEOLOGY

To,
The Branch Manager,
HDPC Bank,
Nandyal Branch
Nandyal District.

Sub:- Mines and Minerals - Olo Divisional Mines and Geology,

Banaganapalle - Nandyal District - NATIONAL GREEN TRIBINAL -
O.A.L7g/2OZl (SZ)/ Order Dated:12.10.2023 -Illegal Excavation of

Lime Stone Slabs (Black) in certain Survey Numbers of Palkur

Village, Banaganapalle Mandal, Nandyal District by the following

persons - Demand Raised - Demanded Amount not paid - They

are having dues to Government - If having any Saving Bank

Accounts in your branch to following persons - Request to stop

all payments - Regarding.

Hon'Lrle NATIONAL GREEN TRIBINAL, Chennai Orders Paused in O A

No. 779 / 2027, Order Dated : 1 2.L0.2023.
Ref:-

&&&

Adverting to the subject and reference cited and it is informed that the Hon'ble

NATIONAL GREEN TRIBINAL, chennai - orders passed on suo-MUTO based on news

item published in Eenadu Daily News on illegal encroachment of roads there by

excavating Napa slabs (Black) at Palkuru / Ramakrishnapuram of Banaganapalle and

O, k, Kolimigundla Mandal, with a direction to take stringent action against the

violators. Further the case was came up on 08.02.2024 for final hearing and Hon'ble

Tribunal raised a question particularly on what steps have taken for realization of

penalty imposed on defaulters based on the reports submitted by the authority.

In this connection it is to inform that, the following persons are involved in

illeqal excavation of Lime Stone Slabs (Black) and encroachment of roads in the

subject area and this office issued show causes Notices, they are not responded to

this office Show Causes Notices. Hence this office has issued Demand Notices and

requested to pay the Demanded Amount, they failed to pay the Demanded Amount,

The details are given below.

Name and Address of the Defaulter Re ma rkssl.
No

2

Smt. M. Jayamma,
W/o Sri M.Prabhaka! Reddy
Door No.2-{, Bydpeh ,

Bethamcherla Viuage & Mandal, Nandyala

Dist!rct

Sri C.Sunksnna,
$/o sri curuanna
Door No.2- 19l,
Ycrrsgudi villagc, Banagarapale Mardal,

Nand,vala District

Not paid yet

Penalty

Imposed in Rs,

7 3,44,87 4l -

22,96,280/ - Not paid yet

Sir.
Letter No. 1211/NGT/2021. Dated:- 13'O2-2O24

L
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10,1r.920,/.Sri N{galirouroirh,
Door No.? 22, S.C.Colonv,
Ycrragudi Villagc, Bataganapalle Ma.ndal,
Nrlndrah llistrict.

13,23,2441"

28,66,692

2,O7 ,92,621l-

8,OO,9141-

Not paid yetS Nar{!drtl Ilcddy,
S,'o Chirrrrrr V(-'rlk,rl licddy
l'athaPadu Vrlloge, Bana8,rurapalle I'landal,

46,12,500/.

\,)Iltl\ irla I)Ls:rx l
16.5 r,500/- Not paid yetlii \'{rfu l Jh;l.lr:lppa,

I'r:11r:r:)ir(irr \rrllrtg., lltrn ,lirrlNi)r11lc li{?rrl(lill,
\.,rr1\ :rltr i lrstr rct

26,23,9501-Sr r i l.Sl!.i Sllcllkirr R(l(h
S 0 S !.i lioshi l{!!ld}
l1;rl.l)rprltn \lllai",r. l3tnirgrnnil}lie :\'landal,
\,,r,,1r:,i:, )::,r rt I

/,

5

Sri C.Nagasubba,
Door No.2- 145, B.C.Colony.
Yerragudi ViuaSe, Batragan apale Mandal,
),.,:t r I

sr r I LY.ll;tsulrl):illrn,
Sto S|i Ij Narlrpr Sublrir!rl
1),!,r No.:l 2l O.

\ ( r,r:lurh Yrllllg,.. l]rrrlirdrat),i11,' Man(ltrl.

su (i !.illtli.rrtLr rt;i Ilrrlrl\,
S ,i (l.l{i.u)r;, (l)lir:rdrl1 il(\l(11
l),r): Ir.) 7(r l'ir:liir Vrliir*r',

l)r\rr ri !

40.46,600t- Not pard yet

Not paid yet

Not paid yef

Not pard y€t

Not paid yet

f sr r (;. S llrl ri\Lrlrr,
S.,) (! SLil(l:rflnir
l)(,ir \o.ll, -l():l , l',,]lkur' \/illag(,,
ll,. r l
Sr r Sli Li,,ir.ri)(,r'1, lt;islrir.
S ,, s ll.r,i,r Sirlrll
ltrrrrl),rr[r l\ r. SAIili i\{i
\':lli llrslr ( 1

\l irrdrii Nlrd\.nld l-,isll.x:l.

i0

Not pard yet

i thereFore request the Branch Manager, HDFC Bank, Nandyal Branch, Above

said persons are having any Saving Bank Accounts / Flxed Deposit / Recurring

Deposits in your branch, I Requestto stop all payments payable to the above

sa id persons immediatelY.

I request the Branch Manager, HDFC Bank, Nandyal Eranch, Nandyal

District to extend your co-operation which is solicited in the matter.

Yours falthfully,

o1o fficer (FAC),

Banaganapalli, Nandyala Disttict.

Copv submiited to The Director of Mines and Geolory, Ibrahimpatnam for ftr|ortr oI
inlormation.
Copr. submitted to thc District li{ines and Geologr Ofhcer, Kurnool for farlur of
information.
cop1. submitted to the District Mines and Geolory oflicer, Nandyala for falour of

inforrnation

l

i

1
Divisional Mines &

\
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"E?HHYix:3L1il3JXfi:*3::t,
Sli K Raja Gopal, M.Sc.,

il,l 
,lil,,,.y,"."s & Geolory officer (FAC),

""1 
.,.,,"*: ITlara Gurreddy Compi.x, 

,

t:rsr(ics APSRTC Bus Stand,
u; r rrrrganapalli, Nandya.la District.

From,

I

1

To,
The Branch Manaser.
HDFC Bank,
Banaganapalli,
Nandl'a.l District.

Sir,
Sub:-

Ref;-

Le er No. t2 7t/NGT/ 202I. Da ted:- t3 -o2-2024

&&&

st. Name and Address of the Defa ultei Penalty RemarksNo

Mines and Minerals

:*',',ulill,;[r:l'j:'v::.1y{i,^l'H'.,^iT^,.:i,ff "]
Lime stone si#',ri"".il Dated:12'10'2023 -Illegal Excavation ofv a s e, u.G ; ; ;, :; :' ii: {; i,: :, ;.T'; [, ].?it.,# ;I"i:T
:::1:1il:X:i',j::"'- oemanoeJ *;;, not paid - rhey

ff ',".fi: ;jfigilT}ffifi,, ; fl ::,H 3 : H"":i ?" iili
.Honble NATIONAL GREEANo.rtgtzozi, or;r;:]'Jj,ill?INAL, €hennai orders paused in o.A

Adverting to the subject and reference cited and it is informed that the Hon,breNATIONAL GREEN TRIBII
rem pub shed,. 

",":,l-iir!1; ::T;.:':::;:j::J JX;:*;;excavating Napa Slabs (Black) at palkuru / Ramat<ri
owk, Korimisundra Mandat, with a directio. ,. ,.t[x::il;t.ffi.]jj,:::il:violators. Fu rther the cas
rr buna ra sed a qu".,,on";;:ilil';ff":i::, 

^t""JJ:11":i:1il:.:::r:;Penarty irnposed on defaurter based on the reports submitted by the authority.,n this connection it is to inform that, the forowing persons are invorved inillegal excavation of Lime stone srabs (Black) and encroachment of roads in thesubject area and this office issued Show Causes Notices, they are not responded tothis office Show causes Notices. Hence this office has issued Demand Notices andrequested to pay the Demanded Amount, they faired to pay the Demanded Amount.The details are given below

Smr. 11. JaJ-amma,
W/o Sri t\,I Prabhakar Reddy
Door No.2 -4, B!.tipcra ,
Berhamcherla Village & Mandal,
.\nnd].ala Disrricr

Sri G.Su

$/o Sri
nkanna,
Guruarna

,48,874/- paidNot

yet

Not

yet

73

Door No.2-191,
Yerragudi ViUage,

2

l\landat , Nand-vala District

Banaganapalle

)1 ,96,280/- paid

Auuexv&?'tr

f mposud in Rs.
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40,86,600

Door No.2
Ycrragudi
Mandal,

vi

bab\,tS
t1{)c L)CBi)

lcll.tt1B pllage

.\J 'ala District pa rdNot

yet
10,r1,920/'

28,66,692

2,07 ,92,6211'

s/o G.Siddanna
Dtror No 5/203 . Palkur !illagc'.
Banagana Palle Mandal' Nand]-ala

District.

Sri (l.Srinivasu 1.r,

E,oo,glq/'

46,t2,5001-sri Naral'ana
S/o Chinna V
Path.rpadu Vi

Reddy,
cnkat ReddJ
llagc, Bana6rnaP:rllc

Disr rict
Ila nd.ri,
.\ i1n

16,51,500

3

13,73,2801-

Not

yet

pard

Not

yet

pa id

Not

yet

paid

Not

yet

pa rd

Not

yet

paid

Not

yet

yet

ri
I

5

Sri Nagatl
Door No.2
Y ct_ra g r-r d i

N1d11(la I,

\:rnd ,.1 lj \it ,:

Sri B.Yellasubban na,

S/o Sri B.Nadipi Subbanna
l)ooI Nrr.2 210,
Ycragudi Village , Banagana pallc Mandal'

IiLtrrl Distl'tc t

Sri C.Mat lik{riun.t Rrtldl 
'

mmaiah,
-22, $.C.Colony,
Village, BanagrnaPalle

S/o G.Rama Chandra RectdY

Door N('.6'79, Palkur villttgc'
ElanaganaPalle Mandal Nundval;t

6

1

I)iJrnct

Sri SK Mi.th aLroob Basha,B

9

S/r> S.Brr<la Sa ltt ll
Il.r m pa<1r.r lV). SAlfl{M)
YS It t)istrict.

Sri vcera B

l'arhapadu
liaIld?il,
)iiiri(l ala District.
Sn fl.-qiva Shct tkar Rcddl

N.rn rla Distt (rt

hadraPP:t'
Villngc, BartagltnaPulte

cpa

10

paid

pa rd
I

I 20,23,950/' Not

yet
lL

S i o Sri B.Roshi ReddY

Pathrrpaclu Villagc. Ba nagunapc Ile

iUan(lL1l, *__)

I therefore request the Branch Manaqer' HDFC Bank' Banaganapalli' Above

SaidpersonsarehavinganySaVingBankAccountslFixedDepositlRecurring

Deposits in your branch, I Request to stop all payments payable to the above

said persons immediatelY'

1 request the Branch Manager' I-IDFC Bank, Banaganapalli, Nandyal District

to exiend your co-operation which ls solicited in the matter'

Yours faithfullY'

a{
Divisional M GeoI Officer {FAC)'

Banaganapalli, Nandyala District'

Col;v submitted to The Director of Mines and Geolosr' Ibrahimpatnam for favour of

inforrnation.
Cr:1;v submitted to the District Mines and Geologl Ofiicer' Kurnool for favour of

inlbrmation.
Co1:y submitted to the District Mines and Geologl Officer' Nandyata for favour of

information

I

I

i

I

I

i

I

I

I

I

I

l
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